279 Leave of Absence

Mr. Deputy-Speaker; If only the
hon. Minister says that, there may be

ssibly reconsideration, there may be
goconﬂ:gration. Let it be set at rest.

MESSAGE FROM THE PRESIDENT

Mr. Deputy-Speaker: I have receiv- '

ed the following Message from the

President:

“I have received with great
satisfaction the expression of
thanks by the Members of the
House of the People for the
Address I delivered to both the
Houses of Parliament assembled
together on the 11th February,

1953.”

LEAVE OF ABSENCE

Mr. Deputy-Speaker: I have to in-
form hon. Members that I have re-
ceived the following letter from Shri
Shantilal Girdharlal Parikh:

“I am, sufferin from heart
trouble since 8th February, 1853,
and am completely confined to
bed. I have been also advised by
my physician that I should take
complete rest up to at least March
15th. Under the circumstances
I trust you will please grant me
leave up to the 15th March, 1953
and oblige.”

Is it the .pleasure of the House that

rmission be granted to Shri Shanti-

1 Girdharlal Parikh for remaining
absent from all the meetings of the
House up to the 15th March, 1853.

Leave was granted.

Mr. Deputy-Speaker: I am bringing
up even this matter of short absence
to the notice of the House, so that
they might be intimated with the
cause of absence, but if the House is
of opinion that the Speaker may
exercise his discretion and grant leave
in case of such short absences
—of course, it is not going to dis-
qualify him though he wants to inti-
mate to the House—I need not trouble
the House by bringing up such
matters.

Hou. Members; Yes.
The Minister of Food and Agricul-

ture (Shri Kidwai):
case of marriageal) Except _ln_ the
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RAILWAYS BUDGET GENERAL
DISCUSSION

Mr, Deputy-Speaker: The House will:
now proceed with the general discus-
sion of the Railway Budget. Before
the discussion commences, I have to-
announce to the House that I fix the
maximum time-limit for speeches as
15 minutes for each hon. Member ex-
cepting the hon. Minister of Railways
for whom 45 minutes or more will be
allowed, if necessary. As regards
spokesmen of particular groups are
concerned, I am prepared to allow
them 20 minutes each, but the total
time allowed—whether it be for the
spokesmen or any other Members-—
must be within the limit of time
allotted to each group.

Shri Frank Anthony (Nominaled—
Anglo-Indians): In opening this debate
on the Railway Budget, 1 wish, first
of all, to pay a tribute to the late
Shri Gopalaswami Ayyangar. 1 knew
him for many years before he became
a member of the Cabinet. When he
was Railway Minister, I was in cons-
tant touch with him. There is a fairly
wide-spread fallacy today, particular-
ly among neophite Ministers and
Deputy-Ministers, that to be a good
administrator, one has to be stern and
unfeeling. Shri Gopalaswami Ayyan-
gar was, in my opinion, not only a
good  administrator, but a great
administrator. And I think he proved
that a real administrator is a person.
who approaches his problems with a
human and warm approach. He was
an administrator of long standing,
but he was not in any sense a bureau-
crat. It was refreshing to see the way
in which he cut through red tape. He
never hesitated to revise the decisions
of General Managers, or even of his
own colleague, Shri Santhanam. No
case that was brought to his notice
was not dealt with by him. He found
time—and I am commending thig prac-
tice to the Railway Ministry—to dea}
with every case that was brought to
hxs' notice. The case of the humblest
railwayman received his immediate
and personal attention. The country
will be poorer for his passing away.

I now come to the Railway Bud
and to the Minister’s speech?’ Attefe;-
read the budget and analysed the
speech, my reaction—and frankly 1
am sorry that the Railway Minister is
not here—was a reaction of gloom,
It was almost a sense of foreboding.
The  Minister's speech has  been
variously described as being objective,
as being non-controversial, ag being
factual. The great defect that I
found with it was that it was not fac-
tual, but that it was peculiarly objec-
tive in that it painted an unduly rosy
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‘picture. I consider the Railway

inister’s speech dangerous—danger-
ous to the Railway Ministry and
dangerous to the countiry because it is
likely to inspire a false sense of.........
(Interruption). What is the good of
my friends saying “Ha, ha”. Let me
develop my argument,

As I have said, it is dangerous
because it has already induced a false
sense of complacency among my
friends. That is the great danger—a
false sense of security, a false sense of
complacency, allowing my friends
dangerously to delude themselves.

Let me refer first to the Rs. 80
crore allocation in respect of the Five
Year Plan. I am not going to elaborate
this theme, but may I say here cate-
gorically that I consider this alloca-
tion as completely inadequate. The
Railway Minister has already drawn
attention to the tremendous leeway
that we have to make up in the matter
of restoration of rolling stock. This

Rs. 80 crore. allocation is not only not-

going to allow us to keep pace with the
other projects under the Five Year
Plan; it is not going to allow us to
touch the fringe of the restoration of
our rolling stock. Then, what will
happen? The wheels of our Five Year
Plan will not move, or they -may not
move fully; they may move partially.
And from where are we going to find—
it your Rs. nine crores surplus this
year is any indication—the Rs. 300
crores that the Railways are expected to
find? And'unless we find Rs. 400
crores, as I said the Railways which are
%oing to be the wheels on which the

ive Year Plan , is to move—the Rail-
ways are not going to move.

Let me underline this by a reference
to the wagon position. Most of my
friends here do not know much about
Railway ‘problems. Most of them
know less than a little. It is not a re-
flection on them. They are not con-
cerned with Railway problems. Let
me underline what I am sgying by a
reference to the wagon and the _ggods
trafic position. The Railway Minister
has said that the arrears with regard
to the wagon position are tremendous.
He has also said that the buoyancy
with regard to goods traffic has reced-
ed. My own interpretation 1is this—
that the volume of goods traffic has
not decreased, that the volume is
there. but the demand for transit by
railway wagons has decreased because
of the acute shortage of wagons. Let
me {llustrate the position by a refer-
ence to the Northern Railway. I do not
know whether my friends know any-
thing about it. In the three divisions
—Kanpur, Allahabad and Moradabad
—the i is not too acute because
there has been a certain release of
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wagons in order to ensure the move-
ment of coal. But your Delhi and
Ferozepore divisions have been starv-
ed with regard to wagons. What is
the position? 1 made enquiries a few
days ago. In Delhi—I am told on
good authority—that there is  an
accumulation of 8.000 wagon loads of
stock awaiting transhipment. That is
the position today. This is the posi=
tion both in Delhi and Ferozepore,

Take the position of “smalls”. I do
not know whether my friends under-
stand what “smalls” are. “Smalls”
are traffic which do not occupy a full
wagon. Your “smalls” traffic has been
almost completely diverted from the
Railways. Why? Because it takes
20 days to tranship smalls from Delhi
to Amritsar. Who is going to wait for
20 days? All that traffic is being
diverted to the roads. If we are not
going to make an increase- al .cation,
and even partially restore this tre-
mendous leeway, we are not going to
develop our railways under the Five
Year Plan. I am sorry again that the
Railway Minister is not here.

An Hon. Member: His Deputy is
here.

Shri Frank Anthony: But I do not
think he will accept the sins of his
superior colleague.

I was deeply disappointed because
the Minister has glossed over any real
reference to the consequences of inte-
gration of the country’s railways into
six zones. He has glossed over it by
merely saying that he is watching the
position carefully. I would have felt
glad if he had taken the House into
his confidence and told us: “These
are the defects; these are the ways
in which we are effecting economy;
this is where we are falling down on
our job.” Since he has not told us
anything, let me tell the House my
own experience. I have a not negligi-
ble experience and I have a very far-
flung constituency in thiz country:
I do not only travel from town to town,
but I travel from Railway centre to
Railway centre—Dornakal. Kazipet,
Madura, Viluppuram, all these places
and many more have been visited by
me—and what has been my experi-
ence? So far as the Central Railway
is concerned, I find there has not been
undue dislocation because in the
Central Railway there has been per-
haps the integration of fairly homoge-
neous parts, notably the Nizam’s State
Railway. Can you say the same
about the Southern Railway? I hope
the Railway Minister will not repu-
diate this, and if he does that he will
give us some basis for repudiating it.
I say this categorically that while on
the Central Railway there is not much
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dislocation, the Southern Railway is
an absolute shambles, working under
absolutely chaotic conditions. And I
say this advisedly that your General
Manager and his lieutenants do not
know whether they are standing on
their head or on their feet. I can fet
a reply sometimes from Lal Bahadur
Shastri, usually from the other.
General Managers, but I can never get
a reply, even in ten months, from the
General Manager of the Southern
Railway wvn the most burning
grievances. In ten months—this is
the record of your General Manager
and his lieutenants—after ten re-
minders I get one reply. And I get a
reply in a cryptic form that the matter
is being attended to, and if I send an-
other ten reminders. in another ten
months, I get another cryptic reply.
The whole thing is in shambles. Pro-
vident fund dues are not being paid,
and arrears are not being paid. You
have got a completely uncoordinated
system of transfers. Today you are
aware that thcre is an acute housing
problem afflicting the e railwaymen.
But what is happening? When Shri
Gopalaswami Ayyangar was there, he
intervened over and over again to
revise the decisions of his own son-in-
law Raman:iam;  when at any
particular station vacancies occur,
somebody from 50 miles away is called
there to flll up that vacancy and not
given ary quarters. the mon in that
station, and who can fill that vecancy
are transfprred 150 miles away from
their place. to a place where they will
not have any quarters. The whole
thing is an absolute shambles. You
have not begun to induce the sem-
blance of any administrative cohesion
on the Southern Railway and you are
trying to over-reach yourself. Does
my hon. friend there know how preci-
pitately the pre-audit system has been
introduced for the running staff? The
running staff is supposed to be work-
ing on the basis of a shadow month.
You calculate their salaries from the
18th to the 7th, and for the rest of the
ten days. there is a shadow basis. If
the man is sick, he is still considered
to be on work. If he goes on leave, he
ig still given the ten days’ full pay.
Nobody knows what is being done on
the Souther» Railwav todav? The
whole position is an absolute shambles.

My hon. friend Shri Lal Bahadur
Shastri has referred to the appoint-
ment of a Committee with regard to
the investigation of corruption. I can
only deprecate this playing to the
gallery,—it is nothing else—this em-
phasis on window-dressing the whole
time, trying to get cheap popular
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applause. If you appoint a Committee
in respect of corruption, I say ‘All
right, probably it is necessary’. But
if the Railway Minister or if the Rail-
way Administration is really concern-
ed with first things first, let them first
appoint a Committee to . investigate
whether integration has effected
economy and efficiency. .

Let me give just one example from
the Northern Railway. I am not
pointing a finger at the . General
Manager. At least, Karnail Singh
tries to attend to things personally.
But what is the position generally? I
am saying this to show that your
Railway Administration today is com-
pletély top-heavy, that you have got
more jobs for class I Officers, than you
could find work for them. There is
too little work and too many  upper
jobs. I shall just give you one
example from the Northern Railways.
The position may be much worse in
other railways. On the former North-
Western Railway, you had about
1.40.000 staff, and today you have got
ahout 1.30,000 employees in the
Northern Railway. On the North-
Western Railway, there was one
General Manager and two Deputies,
who were managing with a smaller
number of staff. But today there is
one General Manager and three depu-
ties. but as the highest deputy is not
satisfled, he has to be made a senior
deputy, getting Rs. 500 more. It is all
right, if you have got only one extra

senior deputy, but he has got five
assistants extra, and it is the same
story in every department. There is

less staff, less route-mileage, .but more
class 1 posts, and more money being
spent and wasted. Take for instance
the personnel branch. When there
were 1,40,000 staff, they were dealt
with by two junior and two senior
officers, but today there are three
senior and flve junior officers. And
there is more and more chaos in the
Northern Railway. Even five years
after retirement, people have not got
their provident fund dues. You
appointed a Seniority Committee. One
of the greatest curses of the Railways
is that you keep men officiating year
in and year out. You appointed this
Senbority Committee in June. 1952
and vou asked them to submit their
report by December, 1952, but they
come forward with a request for three
months’ extension, till March. And
then when March comes forward, they
ask for another six months’ extension
again, and meanwhile all promotions,
all selections, all confirmations have
been suspended, because some of your
people want extra allowances on your
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Seniority Committee. and so the time-
fimit is being extended from six to
fifteen montkis. Thaﬁ is wl;;fc h?s beep
happening. If the hon. inister is
reaﬁf' concerned to stop this rot in the
administration, let him, long before he
appoints a Committee to investigate
corruption, appoint a Committee to
investigate whether economy and effi-
ciency today are being achieved. And
let him be careful as to whom he
appoints on this Committee.

Then, as regards the decision to do
away with Class I travel. Here again,
I can only compliment the hon. Minis-
ter on the motive of window-dressing,
I cannot compliment him on his wis-
dom. These kinds of decisions have
evoked in this House uninformed
cheap applause. But let us analyse
the position. This decision has been
made in the name of moving towards
a classless society. Who is going to
be convinced by this argument? You
are accentuating class divisions; ins-
tead of Class I, you have got a de-luxe
method of travel, air-conditioned
trave]. So, abglishing Class I is just
lip-service. The motive appears to be
to make the rich richer and the poor
poorer. The flgures which have been
placed before us have not been broken
down specifically to show the receipts
from 1st class passenger-trafic. But
I sound this warning as I sounded it
when reclassification of travel was
being considered. The tragedy s
every now and then we have been
carrying to the Ministty“some one with
a particular fad and these fads cost
a lot to the tax-payer. Do not at this
stage: tamper with your classas of
travel. You will lose a considerable
amount of money from your already-
declining  passenger traffic receipts.
And what I am particularly concerned
with here is the staff. Has the hon.
Minister thought for a moment of what
is going to happen to the railway staff?
I am sorry that the members of the
Railway Board are not here, but the
Mmgsters usually become creatures of
officialdom. That is what is- happen-
ing. But what is going to ha pen to
the railway staff in general? So far as
the senior Cluss I Officers are concern-
ed, because there will be no Class I,
they will be upgraded to air-condi-
tioned travel. But what will happen
to the others? The junior officers will
be down-graded to class II, and the
senlor subordinutes, the lynchnin of
your service, will be downgraded from
second to third class travel. I cannot
understand this complete perversion
of priorities. You start your classless
society and your classless travel. when
you ar: ready for it. It will take you
thirty years to achieve it. But why
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interfere like this with the travelling
conditions of the subordinate staft.
Already you have taken away some of
their privileges and they are frustra-
ted; they will only become bitter
when you take away their little pre-
sent privileges of travelling. It is not
the Class I people who will suffer, but
it will be your subordinates who are
going to suffer; and the Exchequer is
also going to suffer.

I read not only with disappointment,
but I read with a sense of shame the
allocation with regard to staff quarters
and amenities. The hon. Minister
says different things in one and _the
same breath. He says that given time,
they will be able to solve the problem.
In another place, he says that he was
pained to see the living conditions of
the people, and in the same breath, he
says that more allocation is being
made for staff quarters and other
amenities. I say that you are playing
the fool with the problem, you are
trifling with it. Does the hon. Deputy
Minister know what the position is in
Delhi itself? In Delhi, my own esti-
mate is that you require 10,000
quarters, but we find that your esti-
mate for the whole of India is only
8,000. You give them sub-human con-
ditions of living, and you are asking
your staff to wait. At the present rate,
it will take anything up to 20 years to
provide them with adequate accommo-
dation. Are they to wait for 20 years?
I speak with emotion, because I
know how they are living. I go round
from place to place, and I see the con-
ditions under which these men are re-
quired to live. And what terrifies me
is this completely unresponsive and
unreal attitude of the Railway Minis-
try to the whole problem. Do not the
Raijlway Ministers go to these small
places? Do not hon. Members go to
these places? I know what the
General Managers do, they will not
deign to stop their saloons or to get
off at a place like Dornakal. But I do
go to these places. and I see blood in
the eyes of railwaymen today.
Members of this House do not  know
that in a place like Dornakal, there is
one tap for about twenty houses; and
a tap is open for about forty-five
minutes. A family consisting of a
man, his wife and about ten children
is lucky if it gets one ghara of water
for the whole day. Bathing is an un-
heard of luxury for these pcople. You
do nothing to solve these problems.
because you have not got the necos-
sary human approach; you do not care
that is the whole trouble. Why dn
not you electrify some of these n'aces.
and literally throw a little light into
their grim lives?
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Mr. Deputy-Speaker: I have given
twenty minutes to the hon. Member,
I shall give two more minutes.

Shri Frank Anthony: What is the
difficulty? You have electricity in the
sheds, and the stations in places like
Villupuram, Madura, Gooty and Ga-
dag. But the only peoble who are with-
out it are your own staff. If there is
.a railway officer’s Quarter, you wil
find that there are four taps and mot
one, and the building is also
.electrified. 1 am not saying
‘Do not give these facilities to the
Railway Officers’, but 1 find that there
is this tremendous disparity. Ycu
have got Rs. four crores allocated for
stafl quarters and amenities. But how
much of this money is going to be
spent on railway Offlcers’ quarters, and
how much on quarters for the
lower staff? Appoint a Committee as
I have said, to go into economy and
efficiency. Find out how much was
spent for instance, on the quarters of
the General Manager and the Heads
of Departments in Delhi in repairs,
and how much on quarters of Class IV
staff. Perhaps more was spent on the
houses of the scnior officers than on
all the Class IV quarters put together.
These are the things that are happen-
ing. I am not asking you to do too
much, I appeal to the Railway Minis-
ter. Cannot you find a few crores?
‘What is the difficulty? Cannot you
find 20 crores for quarters? This is
an urgent problem. You have about
10,000 men in Delhi without quarters.
I ask my friends to go and see the
hovels they are living in. They are
living in conditions of indescribable
misery and degradation. Why cannot
you find 20 crores? You have your
Reserve Fund and the Development
Fund. They have a closing
balance higher than they ever had
‘before. Then again in the Deprecia-
tion Fund you have got more than
100 crores. Cannot you take 20 crores
from these? What is the difficulty?

I am ending on this note, Sir. I am
not asking for the expenditure of vast
sums of money. I am asking the Rail-
way Adminjstration, as I have always
pleaded with them, to realise that the
greatest need today is for a human
approach. What do you do? Instead of
doing that, you are trying to create
class distinctions. The Railway Minis-
ter has gratuitously given a certificate
to certain Unions. The Railway Minis-
ter has not been long enough there to
understand the psychology of railway-
men, They are the most alert and the
iost independent of workers today.
Because the Railway Minister chooses
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to scratch some Unions on their backs,
railwaymen are not going to join those
Unions. I say this to him ‘Yoq do &
deliberate disservice to trade unionism
in this country when you inEroduce
politics, as you are doing today’. You
lend your acgis and your support to
certain Unions because they have a
certain political complexion. For
example, there is what is known a'
‘Pajama Union’ in Delhi. It has been
recognised just because its President is
the member of a certain political party.
Many of these recognised Unions have
a bogus membership—a Union
with an alleged membership of 2,000
has not 20 annas in its funds. What is
happening? The Minister today is in-
dulging in politics, he is identifying
himself with certain politically-spon-
sored organisations; he is giving grist
to the Communist mill. I have never
been a Communist, nor am I likely to
become one. But you cannot hoodwink

the railwaymen.

Shri Gadgil (Poona Central): Sitting
by their side.’

Shri Frank Anthony: I know I am
sitting rather dangerously close to
them. I may end on this note. Your
class III and class II have fallen
between two stones; they have been
crushed between the upper ind the
nether millstoneg class I on top and
class IV below. By all means give the
class IV staff their dues and do not
ignore class III. You are deliberately
ignoring them today and they are
forming themselves into Unions. By
refusing to listen to their problems
unless they join your politically spon-
sored Unions, you will drive them
from frustration into extremist organi-
sations. And they will be the leaders
of any revolutionary movement. It will
be they who will supply the leadership
to a revolutionary movement. The
greatest curse of the Railway adminis-
tration has been its bureaucratic rigid-
ity. Yes, those people sitting there (on
t_he official gallery) are all well-mean-
ing people, but from their spines up,
by environment, training and condi-
tions of service, they have become
monoliths of bureaucratic rigidity, they
are not able to see anything except
from a bureaucratic, insentient point
of view. They interpret everything
according to the letter and not the
spirit. I appeal to the Minister to
qualify bureaucratic regidity by his
non-official outlook. I ask him to go
round and see things for himself. Do
not shuffle everything on to his offi~ialg,

do not expect the bureaucracy to
see things as we see them. I say this'
bureaucratic rigidity, this brittleness,
will be smashed to a million pleces by
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the forces which are surging through
1 , and surging very close to
e o ace. alna e:l t% Lal Bahadur

the surface. )
Shastri. There is not going to be a

‘very long opportunity. Gopalaswaml
whg’ was an admunistrator had this
Cannot

;human personal approach.
Lal Bahadur Shastri do the same
thing? Caunnot he qualify this rigidity?
1 say these forces are surging close to
the surface and unless you deal with
‘them in a human, personal way, Yyou
will suddenly find the flood breaking
over you and drowning all your hopes.

Shri Gadgil: When 1 heard " the
speech of the Railway Minister, 1
ihought it was full of reasonable
sweetness, under-statement, accom-
panied by a measure of caution, and
1 naturaly thought that it would
be impossible for anybody to be har_st;.
though it may be necessary to be criti-
.cal and certainly desirable to be cons-
tructive. But having heard my old
friend, Mr. Anthony, I thought there is
still the spirit of belligerency which is
the legacy of the past years. You and
1 both of us have seen him in good old
ndays when he was all sweetness to the
official Benches.

Shri Frank Anthony: Never.

Shri Gadgil: Now it seems that
sweetness has deserted him.

However. what I want to say Is that
‘the railway finances have been put on a
different footing since the 1st of April,
1950. Before that, from the year 1924
railway finances were separated and
certain c¢onditions were laid down as
4o how much the general revenues
should get by way of contribution—a
sort of minima and maxima were laid
down. But there was always this diffi-
culty—of .uncertainty-—and there was
no pessibility of forward planning for
development. It was after independ-
-ence that things were properly correct-
ed and a Convention was adopted and
accepted by this House in 1950 which
«came into operation from the 1st of
April, 1850, The two points most im-
portant in that Convention’are that the
general revenues are entitled to get
‘ﬂxegl min‘mum returns on the net
capital at charge invested in this con-
cern and that the general tax-payer
should be considered the sole share-
holder in this undertaking. In other
words, our attitude towards railway
finance and the entire railway concern
should be that we should look upon it
just as a good. vigilant shareholder
Log!i?halt‘ thﬁ activities of the concern in

e 4
ech b as investment and hence

Further so far as this enterpris
concerned, it is a.virtyal mongt;lbye. {g
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may be maae does no
ward
presents taxation of in
When the Railway Minister says
there is a surplus of §)~31 crores,
means that having paid  the general
revenues 34 crores, representing the
dividend on the capital at charge,
amount is taken—more than what
justified by the expenses undertaken—
and to that extent it is a tagcatlon on
the community. But this being a pub-
lic enterprise and inasmuch as the
right to the disposal of the 'econpnﬂc
surplus is vested not in the individual
here and there or a group but }he en=-
tire community, the o_bJectlonable
feature disappears. In this year
whole amount is transferred to the
Development Fund. This is all to the
good. Therefore, I want to lay down
certain tests by which we ought to
judge this public enterprise of ours
which is there for the Jast so many
years. And this is all the more impor-
tant and necessary in today’s climate
because we have definitely entered on
the stage of a planned economy

~ which the public sector 1s bound to in-
" crease from time to time. and if the

Government are not able to justify that
the management of this public enter-
prise, or for the matter of that, an
other public enterprise, is done W
scrupulous regard to business princi-
ples, there will not be any adequate
response Or cooperation in the matter
of the big Five Year Plan. I there-
fore, pose four questions: When a con-
cern has been nationalised we have to
see whether there has been minimiza=-
tion of cost. Secondly, we have to see
whether there has been maximization
of production. Thirdly, we have to see
whether the prices charged for the
output have been reasonable, and
fourthly, whether the relations between
the management and the employees
have improved. Taking the first, the
cost of production, we find that in
1938-39 the operational ratio was 66.48.
It is gradually rising. In 1948-49 it
has come to 78-86. In 1950-51, it is 31
and I am told that for the current year
and the budget year it would be
approximately 81. Now, here is some-

thing which has got to be looked into.
There is go doubt that this is related
to the quantum of production in the
shape of services, namely, carrying of
passengers and goods, Atthe same
time, it would be a legitimate question
to askof the Railway Administration
whether this rise is justified by the

additlom:l output or if ﬂElhere were not
any wastages, over-staffing or anythi

like a defective procedurg in thz1 pv.?rg
chase of materials or other things. It
the operational ratio that is obtained
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in this country is compared _wlth other
countries, we are in a way in a good
‘position, for example. in 1850 the
operational ratio in the U. K. was 91
per cent. In the Canadian National
Railway System it was 93 per cent. In
Australia in four nationalised railways
the ratio in each ranged from 99 to 120
per cent., but we cannot afford to for-
get the fact that in order to have a
correct comparison, we must also take
into consideration the amenities provi-
ded for in these countries. But even
taking into consideration all these
things, I feel that although there is a
rise in the operational ratio, still it is
not so big, but at the same time, as I
have said it is a matter for inquiry.
This rise in the cost can be accounted
for by the increased prices of materials
and rise in the wage bill of the stafl.
If we compare the general increase,
the increase in the expenses on the
staff is 70 per cent. whereas the general
increase of prices has risen from 100
in 1938-39 to 338. That was the posi-
tion in the first week of January, 1853.
So prima facie it seems that the rise is
not really much. If we take the ques-
tion of the purchasing policy, a Com-
mittee was appointed and its recom-
mendations are before the Govern-
ment. If there is a central purchasing
agency, not only for the railways but
for all the departments of Government,
whether the purchase is in this country
or abroad, there is a possibility of
having many economies and in the end
it will be of great help. I understand
that the report of the committee is
under consideration.

So far as the position with respect to
stafl is concerned, it is no doubt true
that the increase in the staf{f has been
proportionately greater in class I and
II. The class I and II officers in 1938-39
were 1,784, In 1951-52, ther are 2,268.
As regards class IV the position is that
although the number was 5,03,700 in
1938-39. today in the closing year, 1951~
52 it is 6,50,275. There has been
a decrease relatively so far as the em-
ployment of class IV stafl is concerned,
but so far as the top officers are con-
cerncd, there is no doubt an increase.
Tt is. a matter for inquiry whether such
an increase is justified. Although it is
true that in 1938 the average income
of a class I and II officer was Rs, 18,000,
today it is Rs.13.000 and the average
income of class IV was Rs. 283 and
today it has come to round about
Rs. 1,000 and the proportion between
the two which was to the extent of
1:60 has now been reduced to 1 to 13.
That is all to the good. As Mr. Anthony
has submitted if regrouping was visual-
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ized with a view to reduce top heavy
administration, it Is yet to be seen to-
what extent this object has been
achieved. There are other difficulties-
with respect to staff but it is enough
for the present for me to suggest that
there is a case, qr it may turn out that
such staffing was absolutely necessary
in the best interests of the nation. But
anyway Government must be very
careful and vigilant that there is ‘no-.
over-staffing.

So far as public enterprises are con--
cerned, it has been the experience of
many of us that there is over-s .
and whenever a concern is nationalised,
the cost of production increases. A
Professor friend of mine very recently
went into this question and he examin-
ed it from the point of view of the:
rallway operating costs and also wen{
into the question of nationalised bus.
traffic in Bombay and he came to the
conclusion that state ownership has led.
in the case of tramway undertakings
and Bombay State Transport to an in-
crease in labour employed more than
in proportion to output thus leading tow
a decline in labour productivity. To
what extent this is true so far Railways.
are concerned if we take the facts
up-to-date is yet to be seen. But what
I want to suggest is that prima facie
there is some reason to go into this
question, though in comparison with.
other countries, we are, 1 think, all
right.

Taking the question of maximiza-
tion, of production since 1938-39 there
has been a tremendous increase; more
than 292 per cent. in the matter of
number of passengers, 260 per cent. in
the matter of passenger mileage, 120
per cent. in the matter of tons originat-
ing and so on. It has increased tre-
mendously. How far it is due to acts
and policies of the Railway Adminis-
tration and how much it is due to the
fact that this is a monopoly concern
has to be seen. It is obvious that
there is overcrowding, that the supply
of wagons is not enough, there is
shortage of power and all those impedi-
ments and bottle-necks are still there
but I want to tell my hon. f{riend,
Mr. Anthony that in the course of the
last four years, if he were to go into.
the facts and figures, he will find that
by following a steady path of improve-
ment, we have deflnitely turned the-
corner and it is a matter of congratu-
lation that the Railway system has
been put on a better footing. While:
we are in the midst of a transition
period, we cannot say with any preci~
sion that this is not done well or this
has been done badly.
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As regards the quality of production
people are quite aware that there are
not such amenities existing on the
railways as one would like to expect
while travelling. But having caref_ully
heard the speech of the Railway Minis-
ter I feel, although there is not so
much in performance, there is very
much in the promise and let us hope
when we have turned the corner
things will move with greater sp
and by the next year he will be able to
report about better conditions in the
matter of third class travelling.,

Mr. Anthony is very much against
abolition of classes and he thinks it,
though not disastrous, at least dis-
advantageous to the railway employees.
But let me tell him that the railways
do not exist for the railway employees
alone. They exist for the passengers
and if by any act done by the Railway
Ministry the passengers at large stand
to benefit, it is to be welcomed, though
a few railway servants instead of
getting the old concessions of travelling
by the first class or second class may
have to travel by lower classes. That
is not the test. The test is what is the
additional comfort that is made avail-
able to the passengers at large.

Now in the matter of maximisation
of production, certain recommendations
have been made as regards new lines
and restoration of old ones. My one
suggestion is that in regard to the old
lines which have been taken off, the
Railway Ministry should consider ten
times before restoring them. In the
course of the last ten years many
things have changed. Centres of acti-
vity—industrial as well as commercial
—have changed. Every war leaves
behind greater urbanisation of popula-
tion and there is a slow drift from the
rural areas to the urban areas. There-
fore, there is greater necessity to pro-
vide more travelling facilities in big
towns like Calcutta, Bombay, Kanpur,
Delhi and even Poona. Now Poona is
a growing town and we are having the
National War Academy at Kadakvasla
and a big town is devcloping. So, to
have a small railway extension of about
twenty-five miles there will be one of
the finest investments, apart from its
sheer necessity at the present moment.

" The point that I want to urge is that
there are still very high prospects for
increasing the production of service
and as was pointed out by Mr.
Anthony, the volume of goods has r~t
decreased, but the supply of wagons
is not adequate. What we are finding
today is that industry is showing that
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production is on the increase. On the
other hand, the railways show that
there has been less earning on pas-
senger traffic, less earning on goods
tramic. It only shows that the goods
are there, industry Is prospering, but
that trade and transport are falling.
behind, which really means that the
purchasing power of the community
has gone down. There cannot be any
other answer to that.

Now, taking the third question whe--
ther there has been a reasonable re-
duction in the prices of outturn, I find.
that the rates were increased in 1950;
there has been no increase now. But.
I do suggest tha* after paying every--
thing to the three reserve funds and
the fixed amount for dividend on the
capital at charge, we as users of this.
public utility are entitled to some con--
sideration. I feel and I agree with.
‘the Railway Minister that this is not.
the time to reduce the fares for normal
traffic. But if he can agree with me
that for seasonal, occasional or holiday
traffic such as Dusera or Christmas, or-
Holi Dav. he ean just try the experi-

“ment which he has decided to try only-

for a fortnight to attract people to the-
Centenary Celebrations of tll)m Rail.-
ways.

Now the last test is whether the re-
lations between - employers and
employees have improved. Just as Mr.
Anthony has close contacts with the
workers, I in my own way have some-
contacts with them, because I was
very much associated with them since
1929 and was one of the principal
figures in the Railway Strike of 1930.
I have been office-bearer of several
railway unions, though not now. But
1 still feel that whatever may be the
attitude of the Railway Minister or
the Deputy Minister and a few high
:)rtl’n_ce;s. pcople down below still feel
that to entertain any complgint or to-
talk with their lower umcé%s' I an
atmosphere of equality is below their
d:gmty.‘ You may get the physical
cooperation of everyone who is work-
ing because you pay them. But if you
merely depend upon discipline of fear,
you will not get that quality of out-
turn which comes when the man has.
got the confidence in the work and
ln himscif—that what he is going he
1s doing because of a decislon taken:
by himself along with others. There-
fore. there is a great necessity of
conlinua'ly associating the employees
with the management, with the laying
down of policy to some extent. It
is no good saylng that there is adult
suffrage and their representatives are
there in the Parfiament and in shaping
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‘the policy they have their views ade-
-quately heard. It is necessary that
_political democracy must be followed
‘by economic justice and industrial de-
wnocracy. Democracy can succeed by
expanding democracy, not by stopping
at a particular point.  Every citizen
must feel that what is being done is
"being done after he is consulted and
that he is given an opportunity to be
associated with the execution of the
-same. Now that is the fourth test. But
at the samme time I must say that know-
ing as I do the Railway Minister and
the way he has now stated in his
speech that he wants to move along
and that he wants to remove the
~defects. that he wants all the railway

workers to cooperate in this great
~join*.  endeavour. I have not the
elightest doubt he will succeed in

:securing not only the physical coopera-
tion but the mental cooperation of the

staff.

Having said all this I must in the
«end say that the picture on the whole
is good. There is nothing to be con-
-demned or to be harsh about it, as was
-attempted by my hon, friend Mr.
Anthony, There are distinctly some
‘matters on which one can definitely
congratulate the Minister. On the
whole I should say, ‘the probationer
‘be confirmed.’

Skri Nambiar (Mayuram): After the
able support of the hon. Mr. Gadgxl
of the speech made by the hon. the
Railway Minister, I have to place be-
fore the House another picture of the
conditions in the Railways. I shall
begin by saying that there is a fall c_)t
Rs. 14 crores, even according to their
statement and the Railway Minister
hopes that this fall will be stopped
and there will be no further fall. The
Railway Minister hopes that activities
connected with the Five Year Plan,
improved agriculture, more wagons
ind coaches released, all these things
~ill go to contribute to the steady
arnings of the railways. But I have
‘0 tell him that the situation is not like
hat. There is the fall in the general
surchasing power of the people. There
s a slump in the market; stocks are
jccumulating at every production
entre. This being the case there is
10 chance of an increase in the earn-
ngs: on the other hand there is the
langer of a further fall in the earn-
ngs. Otherwise, let him see the dit-
erence of 14 crores in one year and

st him understand that this fall is

sing ty continue Therefore all is not
sell on the railway front. Perhaps he
1ay have quoted those things to show
r to support the speech made by the
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President. The President said tha$
there is all-round progress. Therefore,
the same song is being sung by the
Minister, saying that there is progress
in the railways too.

4 P.M.

Let us analyse the promises given in
the Five Year Plan with regard to the
railways, and see whether he can
satisfy the promises already given.
According to the Five Year Plan, at
the end or by the end of 1955. there
will be the nevessity to replace 2.092
locomotives, 8,535 coaches and 47.533
wagons. But the Five Year Plan gives.
a target of 1,079 locomotives to be re-
newed, 5,634 ccaches to be renewed
and 49,13¢ wagons to be renewed.
These are the figures, I am giving

them from the Five Year Plan. Let
us see whether they can do so. You
can see the miserahble picture. They

could in the first year, i.e. in 1951-52
replace only 103 locomotives, 771
coaches and 4.613 wagons ‘and for 1952-
53 they promise that 245 locomotives,
1,384 coaches' and 10,663 wagons will
be replaced. But, at this rate, if what
they promise is to be achieved it will
take two or three Five Year Plans. I
am not giving my opinion in this
matter; these are the facts they have
themselves supplied. Even if they are
in a mood to do so, to rehabilitate the
railways, have they got the flnance?
The railways have promised to give
320 crores of rupees to the general
revenues towards the fulfilmen* of the
rehabilitation programme on the rail-
ways. But are they in a position to
give it? The flgures for 1951-52 and
1952-53 show that they could not keep
the promise. They had to draw 20°39
crores from the accumulations of old
to play their part. They had to draw
from the Depreciation Fund and the
Development Fund. They had to with-
draw from these Funds in order to
give this amount to the general
revenues for Railway rehabilitation.
Therefore, from the financial point of
view this Plan is not going to work,
Even granting that they draw all the
166 crores of rupees in all the three
Reserve Funds put together, the
Depreciation Fund, the Development
Fund and the Revenue Reserve Fund

‘—all the funds put together. K at the

end of 1953, then too they will not be
able to give the full quota from the
railways. And the possibility of draw-
ing these 166 crores is not there be-
cause the General revenues are in
deflcit. It cannot as it has already got
a deficit of 600 crores of ruvees and
according to the Five Year Plan they
are going to resort to Deficit Financing.
Added to that, this railway Mability

a
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salso means that they cannot find fin-
‘ances at all. That is why I say that
.even the meagre promises given by
‘the Railway Minister are not going to
be implemented at the end of the Five
Year Plan. That is why I say all is
not well on the railway front, not only
with regard to the capacity for re-
habilitation but also with regard to
‘the financial aspect. What will be the
‘result? At the end of the five years
“the result will be that the rehabilita-
tion programme will fail and the
coaches. wagons and locomotives they
‘have promised to replace cannot be
-replaced and naturally there will be
some more fall in the earnings. They
~cannot satisfy the promises given for
passenger amenities; they cannot satis-
‘fy the.-promises given for re-opening
.certain lines, the starting of new lines
-and all that. Of course, they can put
it on paper that they are going to do
-all this,

Coming to the question of labour,
‘this dangerous situation will naturally
‘lead to retrenchment, Mr. Gadgil just
‘now said that there is a danger of
-over-staffing. He said they will have
‘to consider the possibility of reduction
of staff. AW this, with the financial
:situation will end in more and more
retrenchment and more and more at-
‘tack on the railway workers, That is
+he gencral picture that the Railway
‘M:nister’s budget speech gives us.

Then, let us see the labour policy of
4the Government. 1 have to submit to
the Railway Minister that they are
‘having a wrong policy now. They say
‘they wan* cooperation from labour.

(Interruption). In order to get co-
operation thev are setting up rail-
waymen against railwaymen. They
are granting recognition to two rafl-
way unions only: the All-India Ralil-
waymen’s Pederation and the National
Railwaymen's Federation. I do not
know vwhere the latter Federation
exists. They deny to an organisation
registered and working under the Trade
Union Act reasonable rights to the
workers. They are dividing the
workers bv refusing recognition to
certain Unions which have got the real
backing. At the same time, they are
trying to hit at 'fhe wourkers, one by
way of retrenchment and the other
by way of refusal of all the concessions
which thev have enjoyed so far. This
is their labour policy and this policy
“will lead to still more danger and I
have to warn the Government and the
Railwav Minister that they are not
going to have peace if they follow this
policy.

_Another point which I want to drive
home is that as t™~ why tie Railway
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Minister takes care of the Labour
Unions? It is up to the railwaymen
themselves to see which Union thew
like and when they have got a register-
ed Trade Union and that has got the
backing of the masses of the workers,
it is the duty of the Railway Adminis-
tration to recognise that Union and
deal with it. It is not for them to
dictale as to which Union the workers
should join. It is not for them to say,
‘Join this Federation and if you join
any other Union, we will not recognise
you’. It is not the duty of the rail-
way authority to decide it, because we
have given the right of Trade
Unionism to the workers on railways.
It is for them to decide. I have brought
a casze from the Southern Railway and
the Railway Minister said that he was
not going to recognise that Union. I
think there is no reason for such a
denial. Not only this; there is another
Union, the Bengal Assam Rail Road
workers Union in the East and there
i{s another also in the west on the
er-B.B. and CI. Railway. They are
being denied recognition. No* only
that, they are victimising the trade
union leaders. Today during question
hour the reply came that out of the
300 cases which the party leaders of
the Opposition pressed on the Minister
only 30 are to be taken back. He says
that he cannot take back the remain-
ing. But he could not give the reasons.
The charges brought against them were
that they were supposed to be having
some political leanings towards the
Communist Party or the Socialist
Party or some other party. This policy

of  victimisation, this policy of dis-
cmmmagiop against one another,
this policy of denial to meet the reason-
able demands of the workers will not,
lead tv prosperity. I have to sub-
mit that they must change this policy.
They must give paticnt hearing to
what the workers say. I fully en~
dorse the feelings of Mr. Anthony with
regard to the demands. I may add
to it that I was surprised that the
Railway Minister kept quiet about the
Gadgil report. In his speech no
mention was made because they want
to make the Gadgil report used against
the railwaymen in order to reduce the
dearness allowances that are already
being given to them. Even the Pay
Commission said that they should he
given a proportionate increase; for
every 20 poirt increase Rs. five should
be given. When that was there, they
never crared to give it. Now, when
Mr. Gadgil has said in his report that
when the cost of living index {falls
below a certain level then there must
ne a proportionate reduction. This is
the justice that is meted out to the
rallwnrrmen. When there is a
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there is a reduction, but when there
is a rise, there is no increase. With
regard to overstaffing, I have to answer
Mr. Gadgil. Let me tell him thsat
there is no question of overstafling.
On the other hand, there is under-
staffing, with the result that vacancies
are not being filled up, and work is
being added to the existing staft
This means that the workload has
increased. I can give facts and tigures
but unfortunately there is no time.,
Otherwise, I can show you how the
work has increased in each Depari-
ment and in each area. There is
thus the danger of the increase of the
workload leading to the danger of
retrenchment, There is no question
of reduction of staff. The cntire
point is whether you are going to en-
force reduction of stail under some
pretext or other. I expect that the
Railway Minister will make out a case
with the help of Mr. Gadgil, but they
must also understand that if such a
thing happens, then they will have to

-

be ready for something else for
which they will have to
be sorry at a later stage Let them

not say that this is due to the instiga-
tion of certain sections. The Railway
Minister stated during the course of
his review that there were certain
persons who were instigating the
workers, meaning thereby the unions
which he did not like. Of course,
unijons are not working for the liking
ot. Mr. Lal Bahadur Shastri or his
Ministry. They say that certain per-
sons are instigating workers to go on
strike, Nobody can instigate workers
to strike, but strikes will come if the
workers are dissatisled. To see that
their dissatisfaction is removed is your
.jqb. If you do not do that, there
will be strikes., Nobody will guarantee
that there will be no strike. If any-
body gives a guarantee, he will see
that his, guarantec is not fulfilled.
Therefore, the policy must be changed.
Unless and until you change the policy,
You cannot get the willing co-operation
of the workers. I mentioned this
matter when I spoke during the last

Railway Budget, but there is no
change visible. The same policy
continues.

Now I wish to mention certain glar-
ing facts about the sufferings of the
railwaymen with regard to
quarters. Mr. Frank Anthony has
already referred to this subject. 1
have visited several quarters. They
are worse than cattle sheds. Mr, Lal
Bahadur Shastri himself ac-
cepted . during his sveech
that certain quarters should be
demolished. There may be demo-
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lition, but what is the provision made~
for construction? Only a crore of’
rupees for consiructing quarters for-
ten lakh workers. At present, not.
even 15 per cent. of the railwaymen.
have got quarters. The remaining 835
per cent. are i be housed in one year
and the provision made is Rs. one crore.
With this, the Railway Minister wants.
to make the railwaymen feel that he
:as done his maximum for their bene--
t.

Now. turning to victimisation, the
hon. Minister in his speech claimed’
that h. nas been fair to the railway-

men. But what is the fairness?
When the question of repealing the
National Security (Safeguarding)

Rules was raised, he never responded..
He still says that he is not prepared.
to repeal them. What is the emer-
gency prevailing now for which you.
want to retain these rules? Instead
of granting the reasonable demands of”
the workers, meeting them and setti-
ing the differences with them, this:
revolver, this pistol, is shown to the
workers. They' are told, “If you do-
anything against me, then this pistol
will be used. You will be discharged:
from service under these rules.” Tt
is with this intention that he is keep-
ing these rules there. I have given
notice of a resolution and it is com-
ing up before the House. I have asked’
that these rules must be repealed. and’
all those who are victimised must be:
reinstated. I appeal to the Railway"
Minister that he should come forward
with a gesture by withdrawing these
rules and reinstating all affected per-
sons. Without that, things will not
improve.

The last point I have to submit is
about the upgrading of posts as per
the recommendations of the Centralk
Pay Commission. That Commission
gave a big report running into
five hundred or six hundred
pages. It said that Heaven was com-
ing to the railwaymen and Central
Government employees. Both waited,
but no Heaven came. Only Hell fol-
lowed. I do not want to mention the
names of the different categories of
railwaymen, but I can easily show to
you that upgrading has not heen done
according to the Central Pay Commis-
sion recommendations, Hundreds and
thousands of petitions are still coming
to the Railway Board for upgrading.
Take for instance, the glaring case of
Station-masters, A  Station-master
is drawing Rs. 64, whereas the Guard
or the Driver gets start on Rs. 80,
do not say that this start for the
Driver or the Guard is enough.
would ask for more for them al<o. but
what I do say is that the Station-
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master is not even put on a par with
@ Guagd or a Driver. The Station
master is to issue orders to the Guard
or the Driver. According to the ins-
tructions, authority and permission of
the Station-master only, the Guard
or the Driver can move the train, but
this man is started on Rs. 64. whereas
-a Driver or a Guard gets started on
Rs. 80. I do not know how this ano-
maly continues.

Another thing that I want to men-
“tion is the discrimination exercised as
between a matriculate and a non-
matriculate, A drivec may be doing
‘the same job. He may be a matricu-
late, and he gets Rs. 100. But if he is
‘a non-matriculate, then although he
may be doing the same job, and hand-
ling the same engine and running the
same train, he will get only Rs. 80.
“This Government is talking of aboli-
tion of English and encouragement of
Hindi and things like that. I gnow
the Hindi-knowing workers in Nagpur
and Delhi, not to speak of the non-
Hindi-knowing workers in the south.
“These Hindi-knowing pcople are also
getting Rs. 80, whereas the English
knowing workers pet Rs. 100, I do not
know why this discrimination  still
continucs. This anomaly also must be
removed. There must be equal pay
for equal work. This discrimina-
tion must be abolished, and the
principle I have mentioned just
now should b= accepted. Reprasenta-
tions have been made seversal times,
but there i no possibility on the part
of the railways 1o change their method.
There are several grievances of the
railwaymen. I. wanted to refer to
them during the discussion on the
Demands for Grants, but the rveason
why T referred to them now is this.
“They want to give a picture of bros-
perity. I wanted to prove that there
Is = ng p.clure of pros-
perity and there is only a picture of
gloom. They may say. “Oh. you are
8 Communist. You will speak only
like this” That is why I quoted facts
and figures 1o show how all their pro-
‘mises, and all the talk that they in-
dulge in, and how all their pronounce-
ments made from the house tops are
‘mere empty phrases, because their
own figures tell us so.

About the efficiency of the adminis-
tration I need not say much, because
the Bublic Accounts Committee has
done the job. Take the TELCO busi-
ness, involving some seven lakhz of
‘rupees. , Then, take the Swiss embez-
zlement. The less said about it
the better. It is a shame. The whole
officialdom which is responsible for
this Swiss embezzlement must be re-
moved from the respective posts. The
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individuals concerned should be pro-
secuted. They should not be allowed
to touch éven a bit of the papers re-
lating to the railways. How many lakhs
of rupees have they embezzled? What'
is it that they have done? They are
all praise for this officialdom, and they
are trying to caich the small fry, the
clerks, the Station-masters and the
rest, and threatening them that there
will be a Parliamentary Enquiry Com-
mittee. But I do not see why a Parlia-
mentary Enquiry Committee should
not be appointed to go into the actions
of this officialdom, and see that the
officials concerned are removed from
the posts and action is taken against
them. With this policy of supporting
the officialdom, which is bureaucratic,
and attacking The staff, you are not
going to turn the corner. You are not
oing to improve the railways. There-
ore, Take the warning and change in
time.

Shri K. K. Desai (Halar): I would at
the ouiset like to pay my humble tri-
bute to the late Shri Gopalaswami
Ayyangar, and his colleague Shri San-
thanam, who during the last four or
five years when they were in charge
of the railways were able to
manage things in such a way
that today we see our railways in
@ sound financial position. The picture
that has been vresented to us by
Mr. Lel Bahadur Shas{¥i is really
cautious. He has in my opinion under-
estimated, tc a certain extent. the per-
formance of the railways. When we
consider a great national undertaking
which is soread out throughout the
country, i is no use judging it by the
results of one year or two years. Let
us judge it Troth what has been done
during the last five or six years. ever
since we attained our independence.
We who had the privilege of being in
this House earlier had criticised. and
critjicised very strongly, in the vearg
1048 and 1949 that our railways were
under very deplorable conditions. We
pointed out that the financial structure
of the railways was such that it would
collapse any day and that the railway
finances should be rehabilitated. There
were lots of arrcars to be made up
from the war time when all our rol-
ling stock had deteriorated. and bew
cause of the war it was not renovated.
That was the position in the year 1948,
Then Shri Gopalaswami Ayyangar took
charge of the railways. Let us see
what has happened since then.

In the year 1948, if my recollectfon
of the flgures is correct, we had got
to our credit about Rs. 95 crores of
Depreciation Fund. The previous two
years were deficit years, when the
deficit in the Tallways to the extent
of about Rs. 14 qrores had to be drawn
from the Revenue Reserves. That was
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the position in 1948. Let us see what
the position today is.

At the end of 1953-54 our Deprecia-
tien Fund will be somewhere about
Rs. 102 crores. The Revenue Reserves
will be about Rs. 35 crores and the
Development FEund will be to the
extent to Rs. 20 crores. All these funds
have been built up during the last four
or five yéars as a business proposition.
I must say without any fear of contra-
diction that our railways today are
financially sound, The last four or five
Yyears have been a continuous period of
steady progress. Let us sce what has
been done during the last five years.
If we study the figures of the last five
¥Years and the rate of replacements
that have taken place, we will see that
we have spent no less than Rs. 225
u-ores'in replacing old locomotives, in
replacing wagons, and in replacing
coaches. And all these things have been
done from the earnings during the last
!our. or five years. Now, this, in my
opinion, is an achievement of which
any nation can be proud.

I see the whole picture from a
different angle, somewhat as Mr.
Anthony has said. Some of us may not
claim so much experience of the rail-
ways as he does. but we have got
some touch with the Railway Adminis-
tration. Some of us have continuously
been on the Railway Finance Committee
or Railway Advisory Committee where
we have got some opportunity to study
these figures. Some of us have also got
gome contact with the working classes
too—ot course not in the same way as
some others have got. So I personally
feel that the Railway Administration
has done well. The Railway Adminis-
tration are our servants, and it is no
use decrying them in season and out
of season. They have shown satis-
factory work. Something better can be
done. It will be done. It is no use
always telling them that they are not
the friends of the country. What claim
have I to be the friend of the country
which the railwaymen have not got?
They. have all helped to build up this
great national undertaking in a co-
operative way. And we must look at
:lil problems for the factual point of

ew.

The hon, Shri Lal Bahadur Shastri
has in the course of his speech said
that the earnings have gone down as
far as passenger earnings are con-
cerned. Yes, they have gone down to
the extent of about Rs. twelve crores.
It was natural. For, as he said, the
inflationary trend has gone. and there-
fore people do not like to travel as
much ag they liked to do previously.

But as against that we have to take
note of the fact that goods earnings

23 FEBRUARY 1953

General Discussion 764

have increased. If you compare it with.
the figure for 1951-52 it is given that
the earnings under goods traffic were
Rs. 156 crores. But there is one entry
which requires to be considered. namely-
Rs. 15 crores which was charged to
coal in the matter of freight and other
freight for stores. At the same time,
the same amount was again debited in
the matter of prices. So the real goods.
earnings were Rs. 140 crores. And this.
year we have made some advance 1n
goods traffic, and the earnings come to
about Rs. 144 crores. That means that
we have got about Rs. four crores more-
earnings under this head. For next
year the Railway Minister estimates
that we will be able to earn about
Rs. 145 crores. I think it is really a
conservative estimate. In the course of
his speech he said that upto November
the traffic showed an increase, to tire-
extent of Rs. 1.70 crores, but during.
the next filve months he thinks this in-
crease will be wiped out, in addition
to a further decrease of one crore, thus.
a net decrease of 2.70 crores will
occur. The economic activities of the
country during 1952-53 have been.
fairly good. The production in almost
all sectors of industry has increased,.
and for all this production the raw
materials have to be transported. So I
think that as far as goods earnings are
concerned we are making real progress
and during the ensuing years it will
continue, giving us more additional
goods traffic.

It has been stated that quarters for-
railway employees have not been built.
It is true. Last vear I also said that
there is a lot of lee-way to be made.
On the other side, the rolling stock
also has to be increased. The loco-
motives have to be increased. All these-
things have to come in, for which funds:
are necessary.

As I have said earlier, about Rs. 225
crores in the last five years have been
taken out of our earnings for replace-
ments. Somebody said in the course of
the debate that the Plan amount of
Rs. 400 crores will not come out. But
the Plan period is already over to the
extent of two years, and every year
I think we have spent about Rs. 75
crores each. For the third year we
have planned an expenditure of Rs. 78
crores. And with the figures for the
next two years on a similar basis it
roughly comes to Rs. 400 crores. So,
at least as far as the Plan period is
concerneg, I think the railways will
be able to lay by the sum of Rs. 400
crores.

But what I would like to say is this.
There have been demands for various:
railway constructions. These railway
constructions should be accelerated.
Wherever the areas are backward and
economic activiies are retarded due to
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lack of railway communications, I
think they should be given. The rail-
way quarters for the employees also
ought to be built. Certainly the rail-
way employees cannot work with effi-
clency and vigilance unless they are
housed properly. In this connection 1
would like to make a suggestion on
the floor of the House. As I say, up
to now, as a business proposition, the
railways have been rehabilitated. They
are in a sound financial position but
we would like to make this concern
still much better.

'[PanpiT THAKUR DAs BHARGAVA in
the Chair]

We have got in the Plan only Rs. 400
crores but if we want more amenities,
new lines, more wagons, more loco-
motives, etc., we will require a further
amount. Where is that amount going
to come from? I would suggest for
the consideration of the Railway
Ministry that it should put a develop-
ment cess for the next three or four
years and this development cess can
be properly utilised for all the ameni-
ties and facilities which we require
for the <¢cecnomic growth of this
countiry. I am placing this suggestion
before the hon. Minister for his con-
sideration.

As far as earnings for the last three
Years are concerned, the gross earn-
ings for the year 1951-52 were about
Rs. 275 crores. For the year 1952-53,
the revised estimates comes to about
Rs. 269 crores and for the next year,
it is budgeted for Rs. 272 crores. The
figure of Rs. 290 crores is creating a
little doubt but this includes the 15 or
168 crores which we were paying out for
railway freights. Therefore, it is more
or less approximately the same per-
formance.

I welcome the announcement that
& Committee will be appointed to_go
into the corruption among railway
men inter se and the railway men in
their relations with the public. The
old tradition of giving promotions or
giving some selected posts to people
who pay money to the higher officers
i still heard. So, I would suggest to
the Railway Minister that this Com-
mittee should go into all these ques-
tions. The rallway corruption must be
inqutrpd into all its aspects. We are
spending every year about Rs. 75 to
80 crores for construction work
chieflv through contractors and it is
said that there is considerable corrup-
tion. How far it is true I do not know.
It can only be judged by a sort of an
enquiry. I would suggest to the Ralil-
way Minister to extend the terms of
reference so that it may be known to
what extent the corruotion prevails
in the railways in the matter of giving
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contracts. That also will throw some
light. Corruption should not be en-
quired in an isolated way, it should
be enquired in all its aspects, there-
fore if the Committee is appointed to. -
go into all these questions, I am sure,
within a short time. we shall be able
to find out remedies to eradicate
corruption. This is the only way to .
create a sense of fear in the minds of
corrupt persons wherever they are -
working.

Now. much has been said about .
labour organisations. I am connected
with one of the labour organisations.
which has been abused on the floor -
of this House. Mr. Nambiar said that .
some organisation has not been
recognised by the railways. I think.
there are certain rules for giving.
recognition to a Union. If a Union
shows a membership of ten per cent..
of the total number of employees, it.
gets recognition. If Mr. Nambiar'’s..
Union has got that membership, I do.
not think the Railway Administration, .
according to the rule, would refuse: -
recognition to that Union.

Shri Nambiar: Rules have been.

changed.

Shri K, X Desal: I do not know -
that. It is for you to prove. We are.-
not in a chaotic state in this country. -
We are in a stabilised state and every-
thing would be judged by scrutiny and -
examination. The hon. Minister has..
suggested that some sort of unity among,
the two organisations at the Central
level should come about. I may in-
form the hon. Minister that the Presi-
dent of the All-India Railwaymen’s
Federation, Mr. Jaiprakash Narain and. -
the President of the National Rail-
waymen’s Federation, Mr. Shastriji
had met some time back and I had the -
privilege to attend that meeting and
thev are thinking of creating some -
machinery at the Central level so that
the .two Federations can work in a-
unified way in dealing with the Rail-
way Ministry. I hope that in the near
future what they have decided or
what they are t%x_;kimz of deciding
will be tangible. late we find that
the approach and the technique of
working of these two federations is
coming near each other and if their
executives decide to work together, it
will be to the advantage of everybody
fioncerned including the administra-

on

The relations between the railway
men and the administration have, no -
doubt, improved in the last three or
four years and last year the Railway-
administration has agreed to a nego-
tiating machinery. The negotiating
machinery has, to a certain extent,
been working satisfactorily at the -
Central level or at the zonal level but
there is much to be desired at the -
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regional or divisional level because
people at the bottom have not yet
.entered into the spirit of the negotiat-
ing machinery. At the same time, the
‘Railway Administration has also agreed
-to appoint ad hoc Tribunals to deal
with the disputes which have not been
settled at the negotiating level and I
hope the new machinery, thus evolved
- will improve relations. N

One more point and I have done.
"The Gadgil Committee has made
. certain recommendations regarding

the merger of dearness allowance with
pay. I regret that though the report
has been placed before the Govern-
ment six months back, it has not yet
been implemented. I hope before this
financial year is out, the Government
will implement the recommendations
of that Committee, WIth tnese few
words, I support the budget. I see in
ths budge® a -righter picture and not
a gloomy picture as Mr. Anthony has
put it. He has got the habit of seeing
gloomy things everywhere because he
is generally actuated by some narrow
vision which he may have inherited or
by which he may have been clouded
with because of his personal difficul-
.tles here and there.

Shri Nevatia (Shahjahanpur Distt.—
North cum Kheri—East): 1 congratu-
late the hon. Railway Minister for his
very able and sincere speech befitting
that of a Minister of a State which
has as its goal, the fast becoming of
a welfare State. It is the speech of a
Ml_mster conscious  of his responsi-
bility as the trustee of the largest com-
munity undertaking of the Republic
of India. conscious of the very impor-
jcant part which this undertaking plays
in the day-to-day lives of all our
people, It is full of human approach,
I should say more particularly towards
the labour employed in that under-
taking and also partially towards the
passengers who travel, who are the
customers. I use the words ‘“more
particularly” towards labour. Mr.
Anthony, my friend, is not here. I
hope he will be able to see the truth

of my remarks wh
figures. en I quote these

In the Five Year Plan, the provisi
made for labour welfare :nd lsstzc;f!’}
quarters for 1953-56 was Rs. 15 crores,
Rs. flve crores per year. As against
that, the provision made in the budget
for 1953-54 is Rs. 897 lakhs, i.e., 80 per
cent more than what was provided in
the Plan. The provision for amenities
for passengers in the Plan is only
Rs. three crores while 123 crores
Eusenzers had travelled in 1951-52.

It has not been possible for the
“Minister to provide more than Rs. three
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crores. This is an important matter,
the question of passenger amenities.
When our traffic earnings from pas-
sengers are going down and as the
passenger fares were increased only a
few years back, this question assumes
a greater importance. While I ‘would
not lag behind any person in the
matter of labour amenities, 1 believe
more attention has to be paid towards
passenger amenities, especially when
the law of diminishing returns has
already started so far as passenger
trafic is concerned.

The capital at charge provided by
the exchequer is Rs. 883 crores. After
paying four per cent. on the loan taken
from the General exchequer, the
return is only 1:07 per cent., 9-48
crores. While it is true that we can-
not calculate the return like a proﬂt
making concern, still. it is a business
concern in the sense that it has to
cater for its customers who provide the
freight and the passenger fares. Look-
ing to the fact, that more money shquld
be available for ploughing back into
the business, for the development of
backward areas, this return is not very
much. In the Five Year Plan, the
Railways have to find out of their earn-
ings and resources 320 crores. Evgn
if all the funds were utilised, that is,
101 crores of the Depreciation Fund,
36 crores of Reserve Fund. 19 crorves
of Development fund, making a total
of 156 crores, and also additions to the
Depreciation  fund of 90 crores, for
the next three years at the rate of
30 crores per annum, the total would
come to only 246 crores. Annual sav-
ings of nine crores for the next three
years will take the total only to 213
crores, and therefore there will be a
deficit of 50 crores. This is a serious
matter. because, it would mean either
abandoning some of the _important
projects for the backward areas or
asking the exchequer to provide more
funds. Instead of 80 crores, the general
exchequer will have to provide 130
crores. So, it is necessary that the
railways should be able to earn more
in order that they could provide funds
for development, particularly, of the
backward areas.

The question is how to get more
funds for the railways. It is obvious
that the maximum capacity of the
general public to bear freight charges
and passenger fares has been reached.
I do not think it would be possible to
pass on any more burden to the con-
sumer, because, the law of diminishing
returns will start with a vengeance.
The real remedy would be to econo-
mise expenditure. I believe that is
possible, Though some may not agree
with me, I think that it should be
possible #o iIncrease the output per
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man hour by better efficiency. More
attention should be paid to reducing
the consumption of stores and making
them run for a longer period, and to
efficient methods. The difficulties of
the railways are obvious. They have
got a backlog of over-aged wagons. It
is mentioned in the Five Year Plan
that by March, 1956, the stock which
will require replacement is estimated
at 2092 locomotives, 8535 coaches and
47633 wagons. This is a very serious
matter. To clear such a backlog is a
roblem. The greatest priority should
given to replacement of wagons
and locomotives. Unless that is done,
I do not see how the extra production
which is going to be achieved by the
Five Year Plan will be transported.
There will be transport bottlenecks
everywhere. Railway earnings will go
down. People will wait for a few
months. They will then have recourse
to either bus traffic or lorry traffic or
some other means, or the demand will
ﬁ:) unsatisfled as has happened recently
the case of sugar. When the stocks
could not be moved, prices went up
to some extent. They have now started
coming down. After a'l, if a man can-
not get sugar in sufficient quantities
for a certain period, he cannot make
it up by eating more in the next period.
It is necessary that largest amount
should be provided for the replace-
ment of wagons and locomotives, and
also additional wagons and locomotives
should be provided. Otherwise, not
only will the earnings suffer, but it
will create serious bottlenecks in the
l;v:rlay of the fulfilment of the Five Year
an.,

I am grateful to the Railway Minis-
ter for making several new approaches.
The appointment’ of a Committee to
go into the question of corruption is
very significant. There have been
general complaints througlrout the
country that there is a lot of cor-
ruption in the matter of supply of
wagons and various other matters. I
hope this Committee will suggest ways
and means of at least minimising if
not eradicating this evil. .

Then. there is the question of the
development of backward areas and
restoration of dismantled lines. So far
as opening of new lines is concerned,
I believe that the restoration of old
dismantled lines should receive prio-
rity. There are some lines which were
dismantled during the First World War
and the Second World War. They
should be given the first priority. It
is not the fault of the inhabitants of
those areas that these lines were taken
out. That was done for war purposes.
Therefore, before construction of new
lines are undertaken, these should
receive priority. I know the case of
one line which was dismantled during

486 8 1.
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the First World War in my consti-
tuency, Mailani-Shahjabranpur line,
It was not the fault of the people of
that area that there was no Develop-
ment Fund at that time. They have
no proper roads. Still, that line has
not yet been restored. I do not know
if construction of that line will be
taken up now. I do not suggest that
important works should not be done,
like the Mokameh bridge. They have
to be done. I am told that withrout this
there will continue to be a very
serious bottleneck in the transport
system of Northern India and that its
completion will release a number of
wagons and improve the working of
the railway system. This work has to
be given priority. But, taking an over-
all picture, I feel the restoration of old
and dismantled lines should receive
priority.

Asg previously stated there is the
uestion of greater passenger ameni-
es. Water supply at the various
stations, and waiting sheds are the
two most important things. I am sure
that with the present Railway Minister
we may expect an acceleration of pace
in these matters.

The other question is how to get
more output per man hour. I attach
very great importance to this matter.
While the Rajadhyaksha award has
been very largely implemented, I do
not know,—there are no figures to
show—whether there has been an im-

rovement in the output or whether
t has declined. It appears that a
larger number of men had to be pro-
vided under the award; but I do not
know whether the output has also
progressively gone up. Expenditure is
still mounting; fuel cost has gone up.
Expenditure hag to be reduced. I think
that a saving of at least ten per cent.
should not be very difficult. We may
be able tv save about 20 crores in this
way.

Shri Nambiar: What is the sugges-
tion for effecting this saving?

Shri Nevatia: To give an incentive
bonus to the workers and to flx a
certain minimum quota of output. In
these ways I hope it will be possible
to effect a saving.

Shri U. M. Trivedl (Chittor): In
making certain remarks in the course
discussion of the Railway
Budget. I would conflne myself as
much as possible to the speech deliver-
ed by the hon. Minister. The first and
foremost thing to which I wish to draw
the attention of the hon. Minister is
this: that the system,of presenting the
budget to this House must be changed.
It should not be merely a jugglery. It
should be intelligent. It should be
intelligible not only to some expert
sitting somewhere in some corner of



761 Railway Budget—

[Shri .U. M. Trivedi]

the Secretariat, but to an ordinary
layman who may come here. The
budget figures as they are shown
indicate that we have got certain fund
known as Railway Depreclation Re-
serve Fund. Then, at the same time,
because it is a Depreciation Reserve
Fund, it must earn interest. These two
items are shown as blanks. We know
that there is a Depreciation Fund. We
know that the Depreciation Fund must
earn some interest. Yet, putting them
down in the columns in the tabulated
form we find that these are blanks.
Then you start hunting. When you
start huntine. at the end of the small
pamphlet vou find that there is an-
other table which gives you some
indication of what this Depreciation
Fund amounts to. There you are
further shown what interest is earned.
But, at the same time, another jugglery
begins. We are told in the beautiful
speech of thre hon. Mister that we
have appropriated as Depreciation
Reserve Fund to the extent of Rs. 30
crores this year, but when you look into
this, you find that Rs. 47 crores are
taken out of this Depreciation Fund.
What is this? Why show this Rs. 30
crores, and then take out Rs. 47 crores.
I was just thinking that allocating
money year in and year out from
railway earnings for this Depreciation
Fund. we will go on increasing the
Fund, but I do not know how this
Fund is being utilized. At least if it Is
utilized, it must be shown in what
manner it is being utilized. We are
11 not Chartered Accountants. We
necessarily do not know al] the various
methods of accounting, but at least we
know as ordinary men of the world
how we spend money and how it
comes into our pockets. We must be
told in a clear manner without jugglery
in what manner the incqgme of our
railways is being spent. And whenever
such a budget is prepared, and such a
Eamphlet is issued, if must be shown
ow this deprecidfion is being adjusted
and what income is there, and if there
is an income from interest, it must be
shown in the gross receipts of revenue,
Why has it not been shown here I
wonder.

The hon. Minister has told us in his
speech that we are having locomotives
produced at Chittaranjan. I am told
we have not reached the production
which we desired. We are further told
that metre e engines are being
manufacture vy Tata Locomotives,
but we find that the speech is silent
entirely on the question of the Ajmir
Loco Shop closing down its xroductlon.
What has happened to the Ajmir Loco
Shop? What was it producing in 19821?
What was it producing in 19317 What
was it producing in 19387 What is
happening there? I hrave learnt from
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many reliable sources that what is
happening there is that the workmen
are not working. Out of eight hours of
a working day, they do not work even
for one hour. Why this condition? If
they can do work in Tata Locomotives,
why not here? I am further told that
when they come in the morning, they
come late, do not do the work, start
smoking and chit-chatting, and from
two o’clock each one goes with a- “lota™
and gets to the latrine awaiting his
turn to answer the call of nature.
(Interruption). This is happening
twice a day. At four o’clock they again
go and wait for tea, taking their turn.
What is this? Is our money to be
squandered like this? The hon. Minis-
ter must wake up—not only wake up,
but take the House into his canfldencg,
and impress upon the Members of this
‘House also the necessity to co-operate
with him and get these men to do the
work they are asked to do. Not that
we should sit silent. It is not the fault
of the Minister alone. It is our fault
als.. Attention must be paid to th-
which I find is entirely lacking.

*The Railway Minister says in his
speech that they are trying to improve
the method of checking pilferage. And
whenever the question of pilferage
comes. the only thing that is men-
tioned as remedy is to increase the
staff of the Watch and Ward Depart-
ment. What is this Watch and Ward
Department doing? It does nothing.
What is the Snecial Railway Establish-
ment doing? Nothing, except that it is
travelling in First Class although
entitled to Third Class. That is the
only thing that the Rallway Police
does. What does the Watch and Ward
do? It is simply waiting for an opport-
unity to pilfer something belonging to
the Railway. Go to Ajmir. Walk in
the streets of Ajmir. You will find
green -exine vteq  in the Western
Railway. marked “I.G.R.”. being sold
in the open market everyday. The
Police know that. The Police sees this
being sold at the Rallwav Station. but
there is nobody to apprehend anv thief
for stolen property. Go to Ratlam,
Indore. These 24 volts bulbs usable
only on the railway and not else-
where, not useful for our voltage
either for 230 or 270 volts. are avail-
able at a far cheaver rate than the
manufacturer can supply. in the Rat-
lam. Ajmir. Indore markets. Give
them an order. and the man openly
tells you:

T A9 Ay 2 fww, w8
IS @ WIS ST SATH |
Mr. Chairman: Who purchases them?

Shri U. M. Trivedl: The thieves. The
suppliers are the Railway employees.
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This goes on with the connivance of
the Railway Police, with the conniv-
ance of the Watch and Ward. How
are we going to tolerate this state of
affairs? And the only remedy sug-
gested is to increase the number of
the Watch and Ward people. 1 say
“No”. Look at the example of the
Rajasthan Railway. There was only
one chowkidar on the whole Rallway
of 167 miles, and there used to be no
ilferage. There was direct contact
tween the officer and the smallest
man on the line, and that kept him
honest and kept him straight, but here
the whole thing goes on °like this.

What does the Railway Police do?
You will be surprised to hear every
day the talk of the small fry, the Con-
stables and Head Constables, as to how
many “Murgas” they are able to send.
What are these ‘‘Murgas’?—Cocks,
we human beings whom they want to
send free, to shove into some compart-
ment and take the money. How are
we going to check this?

I am proceeding with a human
touch, and I am asking the hon. Minis-
ter to have a human touch. I was just
reading in this booklet issued to us,
“Towards Better Travel” about “im-
proved drinking water arrangement”
at Page 27. I was reading all the
stations mentioned. and I found the
name Shamgarh. I will tell you where
it is, and how it has come into exist-
ence. This is merely a fuelling station
and a watering station for the Frontier
Mail. Hardly seven passengers per
day are booked from this station.
There are two water taps there. There
is a big ice factory for the railway
employees there, No passenger alights
there, or gets intp the train, so to speak.
Fifty miles away, there is a station,
Srichattarpur. At least 350 passengers
per day get into the train at this
station. There is no water tap at this
station. There is no water man. At
Shamgarh for whom are you going to
supply water? Why this waste of
money? I say study the problems your-
self. Do not leave it to these officers
who themselves do not know much
about things and local conditions. A
big waiting hall was built at Mansaur
for Third Class passengers. Not a
single passenger is seen there as soon
as the trains depart. What for is all
this done? Simply to put the money
into the pockets of the contractors.
We are not going to tolerate this state
of affairs. It must be mended, and the
waste should be prevented.

5 PM.

Now. we are talking of amenities.
But what are the amenities provided
for the public? Did you study the
problem, and then give these amenj-
ties. or do you ° merely replace the
old latrines with freshly-built latrines.
Are these the only amenities to which

23 FEBRUARY 1953

General Discussion 764

the people are entitled? I found that
masonry work which could have lasted
for a hundred years was destroyee
and new rickety latrines built up. A
whole set of ~bathrooms have been
built, with letters ‘Bathrooms’ written
in English, but they were locked, and
there was no bath ‘at all. Why should
not these ordinary facilities to the
ordinary passengers be made avail-
able? Now let us look to other ameni-
ties—the trains connections. Take for
instance a connection at Jaipur. I
have been looking for the last two
years to a revision of the time-table
of trains at this station. There is a
train that leaves for Ajmer at 5-34
p.m., and another train carrying pas-
sengers from Reengus side arrives g
5-45 p.M. and the poor passengers
from the latter are made to miss on
account of just eleven minutes, the
train connection to Ajmer and wait
for the next train till two A.M. There
should be amenities not only by pro-
viding new latrines. but by having a
look into the arrangement of the time-
tables of train services, and by seeing
that the people are given the facilities
to get the train connections withoyt
difficulty. The same trouble is there
at Mathura, Bhopal and also at Agra.
The whole thing must be studied
thoroughly and well.

Then I come to the. licensed tele-
graph offices. All the railway stations
have got licensed telegraph offices,
and telegrams must be accepted there,
but if you try to hand over a telegram
for despatch to another station, the
station-master refuses to take in that
telegram, and in ninety-nine out of
hundred cases says:

TR q® AT AR § AgT 97 4> MY |
gt 9T A g )

That is what he does. At night-time,
when he goes 1o sleep, he does not
want to be disturbed, so lre puts a big
stone on the dummy. This {s what fg
going on in these -licensed telegraph
offices. Even this little amenity is not
available to the public, on account of
the attitude taken up by the station-
masters. Sometimes when poor people
go to buy long distance tickets, they
are never issued such tickets, if the
ticketg are not printed and they say:

Tadr SR AT AT FAT

How can a single man going all alone
with all his luggage, get his ticket,
and where will he leave his luggage,
when he has to buy the ticket at the
next junction? Then again, if he has
to travel 500 miles, and the junction
comeg within 94 miles, he s not
allowed to travel by the bogie marked
‘For 300 miles and over’. All these
things require to be studied carefully.
The time at my disposa. is very short.
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and I know that you cannot allow me
all the time that I may need, but I
can speak this much about this rail-
way problem, as a man in the street,
who has studied closely these pro-
blems, that these things should be
attended to by the Raillway Board. I
am not here delivering a political
lecture, and I do not need it either,
but from the common man’'s &omg of
view, I find that these are the real
difficulties, and I will therefore request
the hon. Rallway Minister to look into
these things personally, and see that
these railway officials are made to
work honestly, That js the one thing
whié:h I would like the hon. Minister
to do.

Shri Damodara Menon (Kozhikode):
Sir, Mr, Khandubhai Desai spoke of
the decrease in the gross receipts on
our Railways and said that after all
we have not lost much. He said that
even though passenger traffic in both
the upper and the lower classes has
shown decrease, still it need not be
looked into with any concern. That
seems to be also the attitude of the
hon. Railway Minister. He has explain-
ed that this decrease is due to the return
of normal economic conditions, when
the inflationary situation. in which the
country found itself sometime ago is
now coming back to normalcy. Thus
he has also exhibited this attitude of
complacency. I agree that in this
matter, a few crores of rupees of loss
in earnings in a national undertaking
of the magnitude of our railways is not
a very serious thing. But we must look
at the economic situation in the
country today, and try to study the
reasons that led to this decrease in pas-
senger traffic, ;more carefully. It is
well-known that the purchasing power
of both the middle and the labour-
ing classes in this country has
gone down considerably, and there
is unemployment everywhere in the
country. It is also well-known that
the price of raw materials is going
down, and our export, trade is also on
its decrease. All these things show that
there is some room for concern in this
decrease. It is not after all a normal
trend. The Railway Minister in his
speech made it appear that this down-
ward trend was not altogether unanti-
cipated. I do not think that it is a
correct claim that he has made. If the
Railway Administration really antici-
pated this downward trend in its
correct perspective, I cannot see why
they provided for such a huge surplus
in 1952-53, and actually realised only
about Rs. 14 crores less. Either there
must be something wrong in their esti-
nates or in their calculations. It is
therefore not correct to say that they
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did expect this downward trend. It
came almost unexpectedly. We must
examine it therefore more carefully. It
is my contention that at a time when
the passenger traffic was showing a
downward trend, the railway adminis-
tration thought of increasing both
freight and fare rates. In 1952 this in-
crease was there, and it is correct to
some extent to assume that it is because
of this suydden increase in the freights
and fares rates, that passenger as well
as goods traffic, has shown a downward
trend. If that is so, I would request the
hon. Railway Minister to consider this
question of fares and traffic rates de
novo and see whether it is not possible
for us in the existing economic situa-
tion in the country today to revise the
rates. That may probably help to solve
»the problem. When I am on this ques-
tion of the downward trend of railway
earnings, I see that there is consider-
able force in the charge that the Rail-
way Administration is not bestowing
proper attention on the question of
economy. Several hon. Members here
referred to' the report of the Public
Accounts Committee, which was placed
in our hands, a few days ago. That re-
port containg some very stringent and
caustic remarks, containing criticism of
the manner in which wastage and
other irregularities are committed by
the Railway Administrations. Having
cited several instances—I do not want
to go into the details, and I hope hon.
Members would have read them mostly
—the Committee urges that the Rail-
way Board should once again. draw the
attention of the Railway Administra-
tions, to the observance of financial
checks, safeguards and the application
of rigid financial control. From this
remark. it appears that this matter
wag brought to the attention of the
Railway Board earlier also. So. this
is the second time they are doing
these things. I want to know from
the hon. Minister. what action has
been taken in this matter. Are we there
only to throw mud when these are point-
ed out, and then blame these people?
Are not the Railway Board as well as
the other responsible officers of the ad-
ministration taking particular care to
see that the wastage pointed out by the
Public Accounts Committee, is not re-
peated again? This matter has been
brought to the notice of the House seve-
ral times. Mr Gadgil in his speech
pointed out that there is inflation of the
superior services of the Railway Admi-
nistration. This is an item of economy
which must receive really serious con-
sideration, Why should there be ap in-
flated service? We are saving that the
country is suffering*from inflation. Can
we not set a standard in regard to the
services at least? It iz also unworthy
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that it is in the superior grades of our
services that this inflation takes place.
Whom are we going to help by this?
When I speak of economy I do not mean
to suggest that there must be stringent
retrenchment in  services as well as
workmen. That is not my point. But
wastage must be prevented at any cost.

Now, when I am speaking of this, I
am reminded of the Railway Centenary
Celebrations which we are going to have
in about a week's time, Sir, we have
every reason to be proud of our rail-
ways and its achievements and we must
celebrate it in a fitting manner. I have
no doubt about it. But I find that about
Rs. 18 lakhs are going to be spent on
these celebrations and the exhibition
connected with it. Now the Railway Mi-
nister advises all of us to tighten our
belts so that we may build for the fu-
ture. Austerity is advised everywhere.
And then we find that Rs. 18 lakhs are
going to be spent on an exhibition here,
Now this kind of celebration in my opi-
nion is really extravagant. When the
country is passing through a period of
crisis when austerity is necessary in all
gections of our economic activity, are we
to spend Rs. 18 lakhs on a celebration,
even though we may very much like it?

Just as I was coming to the House I
was told that an officer, a Publicity Offi-
cer, for the preparation of a brochure
for this exhibition has been appointed.
He has been taken from outside., He is
a journalist. I have no quarrel with that
gentleman, But I am told he is going
to be paid Rs. 10,000 with all allowan-
ces. Why wag it necessary for the Rail-
way Board to appoint such a man for
the purpose. Is there not an Information
and Publicity Department in the Gov-
ernment of India and are there not men
of ability and merit there who can
handle this work? Why are we embelli-
shing our establishment in this way and
showing favour to the people outside
when there are men in the Government
of India who are capable of doing the
work better, I am pointing out this ins-
tance with a view to drawing the atten-
tion of the Railway Minister to the fact
that there is a lot of truth in the criti-
cism that there is wastage and improper
use of the public money. I am reminded
of an expression used by the Public Ac-
counts Committee. They say that there
is careless stewardship of our public
money, That is the charge levelled
against the Railway Administration.
want them to answer that. :

I come now to another aspect of the
-railway earnings itself, The hon, Minis-
ter has referred to it in his speech. I
am speaking of railway road competi-
tion. It is my view that proper atten-
tion has not been paid to this prob-
lem. There are many places in India
where wasteful competition is taking
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place between the railways and the
road vehicles. We are having a planned
economy—at least we are moving to-
wards a planned economy. Now wasteful
competition is inconsistent with the
idea of planned traffic. I know that
sometimes even railway timings are
manipulated with a view to helping
some of the motor services. In my own
place in North Malabar I know that
railway timings were so arranged that
almost all the passenger trains, with
the exception of one or two, ran at
night after ten o’'clock and the busy
traffic in that area went to bus servi-
ces, I think recently some change has
been made; but I have not had any
occasion to study it, If this is the way
in which thjs problem of rail-road com-

etition is going to be tackled by the

ailway Ministry, I think there will be
a lot of national wastage, not to speak
of loss of earnings to the railways.

Let me now go to the question of
passenger amenities. I am glad that the
Railway Minister is trying to tackle
this problem. But he himself has been
very modest in his appraisal of the
problem as well as in his promises to
the public. He says that gradually, in
the course of a number of years, mini-
mum amenities will be provided in al-
most all railway stations. But this kind
of slow progress will not do. People are
getting impatient. We want at least
ordinary human comforts to be provi-
ded for passengers. I know that there
are many railway stations which are no
better than cattle-sheds. Very near
Calicut there is a small railway sta-
tion where I have been seeing for a
long time a dilapidated Third Class
bogie being used as the station. As you
know in Malabar the rain fall js very
heavy and there is absolute necessity
for covered platforms. But there are
only two platforms where this amenity
is provided. About the lot of the Third
Class passengers, I do not want to say
much. Everybody knows it. I do not
deny the fact that some attempt to
improve it has been made.

The hon. the Railway Minister said
that the abolition of Class I in the
railways is a move towards abolition of
class distinctions. But as Mr. Frank An-
thony pointed out you cannot speak' in
terms of abolition of class distinction
on railways when in the place of the
First Class carriages you are going to
substitute air-conditioned coaches. If
anything the distinction is only more
aggravated. It is not my idea to criti-
cise this move, It is a step in the right
direction, provided the abolition of
these distinctions results in the provi-
gion of better amenities both to the
Second Class as also to the Third
Class passengers. Its usefulness can be
tested from the point of view whether



769  Railway Budget—

[Shri Damodara Menon)

it is bringing better travelling facili-
ties to Second Class and Third Class
passengers. If it is not capable of ful-
filling this objective, it is better we
give up this idea anci we need not try
to hoodwink the public by saying that

we are trying to abolish class distinc-
tions.

There is great necessity now to see
that passenger amenitieg are increased
and more provision is made for that, I
find that the Railway Minister has not
set apart any portion of the surplus for
the Revenue Reserve Fund. That is a
good decision because, in my opinion
there is no necessity for continuing
this Revenue Reserve Fund. I would
even suggest that the money we have
in that fund must be utilised for pro-
viding amenities to passengers and al-
so for making travelling conditions
more comfortable to passengers..

Now, in this connection I want to
say that it is now time for us to con-
sider a revision of the Convention
Resolution we adopted in 1949. It is
clear that the resolution need not stand
in the way of our decision to allocate
funds for passenger amenities. It is
also necessary, in view of our falling
revenues, that our contribution to the
genera] revenues, may have to be re-
duced. Also, I find that some of the
provisions of that resolution are not
applicable now. They have fallen into
disuse, especially the provision regard-
ing the constitution of a Standing Fi-
nance Committee for Railways. There-
fore, it is time that we reconsider that
resolution and re-allocate funds that
are at our disposal as a result of earn-
ings from railways. In that realloca-
tion, I am of the view that
definite provision must be made for
passenger amenities,

Pandit Lingaraj Misra (Khurda): At
the outset in spite of whatever remarks
have been made by Mr. Frank Anthony
and others, I congratulate the hon
Minister for the generally acceptable
budget that he has presented, particu-
larly for the nice and elucidating
speech that he has made depicting the
overall picture of the Railway Admin-
istration in the country. I read in it a
keen sense of service to the people, of
sympathy and fairness to his staff and
workers and his alertness to keep pace
with the Five Year Plan for the recon-
struction and development of the
country.

I would confine myself only to cer-
tain claims and suggestions that I had
put forth last year during the discus-
sion of the Railway Budget, I must con-
fess that this budget will be received
fn Orissa with mixed feelings of many
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disappointments and some sa

I had last year pressed for m
lishment of a port at.the mouth of
Mahanadj on the Orissa coast and
double-tracking the coastal line from
Kharagpur southwards. I find that
these suggestions have not received the
urgency of consideration that they de-
served. I do realise that big schemes
like these are not easy to be accom-
modated immediately. But I do hope they
will not be kept in cold storage indefi-
nitely and that they will be taken up as
and when circumstances permit.

I am very glad to find from the
speech of the hon. Minister that a new
line is proposed to be constructed to the
mineral areas of Sundargad, Keonjhar
and Sambalpur Districts and they are
proposed to be linked up with Sambal-
pur. I understand the representative of
the Government of Orissa has success-
fully pressed the claims for opening up
the rich mineral and forest areas of
Orissa in the last meeting of the Cen-
tral Transport Board, and that the
Board have recommended that one ot
these lines should be included in the
Five Year Plan. I hope, however, that
the reconnaissance survey will not be
inordinately delayed and construction
work will start very soon. I must in
this connection suggest that this pro-
posed line should be linked up with
Talcher in order to provide an easy
and direct communication between the
eastern and the western districts of
Orissa.

I had last year pressed that the
Midd'e English School at Khurda Road
be raised to the status of a Technical
High School. I had some correspond-
ence with the Deputy Minister of Rail-
ways in this matter and had been as-
sured that it is receiving careful con-
sideration. But I am surprised to find
that in the Railway Ministry there is a
tendency to shirk responsibility so far
as providing educational facilities to
the children of their staff is concerned.
In their publication—‘Indian Railways,
1951-52"—at page 88 I find it is very
pathetically regretted that their
attempt to shirk responsibility and to
transfer these schools to the States
have not materialised because of the
unwillingness vf the States. I am really
surprised. Of course, 1 cannot speak
with authority or exactitude regarding
the other States, but so far as Orissa
is concerned, the responsibility of pro-
viding secondary education to all
children in the State has never been
assumed by the State. The State main-
tains only one High English School at
each district headquarters. All the other
numerous High English Schools are run



77 Railway Budget—

by local initiative, Of course, reason-
able grants-in-aid are provided by the
Government. I fail to understand when
all other industrial concerns—big and
small—are expected to provide facili-
ties for education of the children of
their employees, why the Railways,
which is the biggest, single earning
concern in the country should try to
shirk this responsibility and throw it
on others who are less able to bear it.
I am, however, glad that the hon. Minis-
ter has assured us in his speech that
“the existing Railway Schools will be
maintained and maintained well.” I
wish he had also added that they
would be improved to fall in line with
the educational policy of the country.

About a few weeks back I had read
a Press report in which the Railway
Minister himself had advocated intro-
duction of technical and vocational
education in the secondary stage of
education. I had therefore expected
that he would start providing these
facilities as far as prossible in some
of the institutions under his own con-
trol. However, I would request him to
give his attention to this very impeor-
tant and urgent reform in our educa-
tional institutions and do somethig in
the matter in the next budget at least.

The next thing I would draw the
attention of the House to, is that last
year while supporting the proposal of
Government for thg regrouping of the
Railways, we had very emphatically
urged that a Divisional Headquarters
should be-located within the State of
Orissa and that the existing offices of
the District Engineer at Cuttack and
the District Commercial Officer at
Khurda Road should not be shifted
elsewhere outside the State, But a few
days back I got a communication from
the railway employees at Khurda Road
that there is a surreptitious move to
shift these offices to Waltair. I immedi-
ately brought this to the notice of the
Railway Minister and I have received
a note from his Ministry saying that
the matter is receiving attention. This
is a matter which has created a con-
sternation not only among the em-
plyees but amongst all sections of the
public in Orissa. I would urge on the
Railway Minister to give us an assur-
ance that no such move will be enter-
tained or encouraged.

With one more request I will close
and that is on behalf ot the Harijan
railway employees of Kharagpur. Kha-
ragpur is a colony which claims a
Harijan population of about 7,000 or
8,000 people consisting o! the railway
empluyees, their devendents and fami-
lies, Some social workers there have
organised these people in one associa-
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tion and they have built a club house
of their own where they have a reading
room and where they carry on some
recreational and athletic activities.
They have also a dramatic club. Well,
this particular site is now required by
the Railway Administration for some
other purpose and the General Manager
of the Eastern Railway has offered a
grant of only Rs. 2,000 to be spent
through a railway contractor in build-
ing a small room for these people,
These people entertain a grievance,
that they have been deprived of their
legitimate share of the grant which is
annually made to the staff for recrea-
tional activities. The bigger bosses, the
officers—the second and third class
officers—appropriate the whole amount
for their own clubs and institutes and
these poor people get nothing. So they
have now approached the Railway Min-
ister through the Commissioner for
Scheduled Castes and Backward Classes
to give them a munificient grant and
place it in tkeir hands so that they may
augment it by their own vqluntary
manual labour and cash contributions
and -have a decent building of their
own. T hope it would not be very diffi-
cult for the Railway Minister to set
apart or to ear-mark some decent sum
out of this year's grant to the Eastern
Railway for this purpose.

st afrez fergr | (zoim-gd):
Araa aamafa off, @5 oo o 2w A
WA T FUN W Loo AV N § AT
3T FT gy wEwa W A o7 @v
g &q @ W AW IR AR
¥ €9 gAY I AT F AT T AT
darmr &1 X fafreT g R
YA ATV § AHHT § AT G TF qAH
¥ ®rq ¥ ITOF AT A o Nwow #
21 @ ¥ gaT fagre oK s &
@ A A Pt e gt & 9w &
foit g WY wEew awrd & arr &
fofy @ & wra & ag wgm, o AW
ag w5 & fod amsa g agr  fip afm
9 HTAT R oY I &7 W g IW AN
safsgar & Ay wfgd ag g & o
@ & 1 &Y wwar § fo ww@ w1 A A
T qTC & I H @A A wy Ay Ay
garc fagre AT smam & @A ¥ §
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I H AU & I HEH W AT
v fafreet agm ®1 i € 1 owr
% IO fage 7 o w1 T §,
Tl q¥ AEfaw qe ¥ IR @@ g
o qrEmETE & e § afaw Sftaw wy
ufg AR N W E 1 o e ¥
TR X U AT T o et qaredt
& qwrfrn srgaraTl o srrfarenTdy w1
T e A f Ry Wl
gt Ao 7 & forw & ofd gt o
e i ogw w1 g qgT AW
g &, 9z g &, N awedt &, B
I T ATET A9F $T 1€ QAT GTHA AGY
¢ fred g 97 M T=<TE aF g
&, R Iy o & B x@ aww | famr
F=g ¥ @y wvaew gy e ot
w7 iy Iwfa HAT e )

AT & A fage 7 "@w ¥ wwmEr
wger, dfoar &1 q® ¥ qwT WG w
FIE@MT A} i &1 89 § T91 AR
IR FIA F wr@nn i g | fireg
1 &N o & fF g fage § a9
233R o A ¥ & T % fray SgT
g AT E 7 BN HTHEE AR
FT FTH THT g &, SO fage & gedre
it Y o 3tz & o & W § wR
fod g & AT & AT W eI
# o0 F1goT STEH TR TATE | &
7g gaT & fi agt owst srerd ol §
gt qoreaTe | 7% A & wan sy s
¥ fod se w91 @ &, a8 IuY
faRTT # SIS HT TEHEAT &Y W E, WIS
NEH A, Nq@gRAFE T Q
g1 ™MW 9 Ig g & R gwiR
AT ¥ T 9 TG T TATT TIATE

W & ABTAT TE AT § TG
% T Q4o H® 9T W off 9% Ow 9
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¢ AT ¥ ¥ A% Y30 Hiw aw o W
ge aff &, wied a0 A B wEen
¥ ag 9o ¢ i oyt @ AT oy &)
¥ BTEH 9 I% 19 & g § aq-
FEETA FT T A G 1YY F & ATOw
o a1 e 7 Q4R F o w1 Fvi
T W A Oy Qi At A ey
& fir @t o< g a=, fesg & oY s
wigaT § e x@ #1 autew s 2
< g7 feay s, wWifs @ W o
T 99 affy o § Wi A G o
TN RN @ ot
oW s ¥ Wy § fn Y am@ gfew
TS # 47T T, & A% A 4 qF AL @Y
T, A I AT o7 Y § A I gW
o gfaer fadefy | o ag & 5
TR qEgt W =y §uT A ww qv
@ & forg & o @ @ &Y Sy
WRE W T HO AR E
AR agt o N A avw A 9k
oY 1 gW 92T FTA § I FY AL Ao
¥ fou g Sugwm @ gweew E
g ,
Hed ara ag & fF wgr a% 7 O
% swe (Budget) # 7% ¥ @
AT T GATS §, TAH) I JAFT G & AT
f g fage # o oF W T W
®TEA a4 FT WU (programme)
T g1 F a9 WA A A W
FaeT 9rgaT g fF #0909 anw
I & Ww IaT fagre &1 &7 § AR
I FY ATATE FTHT TH FUT FF
@ ¥ § oY f5 g grEmEm s
1 BT $T W@ § §F § Sgray WA
aadr g IR ggt faad o oA
fargr g€ &, S7 & T FT Y @ gEAT
§ gt aw SO fagemr AR e &
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w7 gt A% AT Ford T e g, 7
o g fir Qe org & gt & fa® W
TR A e iR E W
& sromar o<y fage ¥ wx fo® a@d
oy g1 @ o o ag w1 &
(survey) #< foar o ax agr W
T oTE ¥ I Ay A f A e
EAT ST QT Afe AT § gATQ
SqTier T R AT | T
¥ gromar amfor e & fod o W
WAL &7 {1 age T )

Aframagd fmogiar WA
Wiz ® D w7 qAe A TR WA
AT ®F Arodto Ao &Y M gTAT WA
W & 99 T Ao F7 Jywr A8 for
g TAsgamEfr vt W
TR Wiz Y T 7 F o7 T Ao
Waw s f@@g §af s
fF @ & & diex a9 w fraw feg @
g, ofem gk agt s= i eal o S
HT IOAT T T T FTH FT IoAT
TF OO Ay A § 1 g & Sl
Y T qE J FeH T I7 g9 & f6
arfert I %1 TaT ¥ Iwe FW & fot
@ s & &, dfaifas  sfer
(magisterial checking) &t g itz
It & 7w ® wrew (Fine) v
T & an o o AT E | g g
FTH ALY FTAT ATEY T AAIL FIHT HTAT
qgar & | &9 o ¥ gwma & fF
gAY qTE g F FA T E A
(Branch ) @&t 9X & awmq &9
& ff g wig 9= (shade) a=+
£ srgfasar S ok Az angw
( Roadside ) €Al 9T BT H
A 9T @ &, ¥ FH ® &I qG-
fawar 2T Wfgd |+ & 9y A wEg
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fs g w7 7 &Y, dfeewr e M ww A
& %17 %t ot sTaEY (priority ) fret
wifgd | &< gt 9 fesal

R A N M wT e w7 FE R
wifew & s A 3w ¥ sy wE
gnm

AR W agT @ SN B A
fore #1 #3 & ¥ AT * ghewr
oy awdt § 1 W OF Avw onrg #r
AT FEE ) A A o &
e FFE AT LI Ao o 1o
STET TCQE TEE | gt A g A
¥ o W ATET FT qEY ¥ ) oA
g T AT EETE ) ¥ o
LR F G T FAT TIAT ST FT
3% & a7 frar o g6ar &

@ AT gwiT & i fage § anfr
& (survey ) wx foar s f
Fgl g WX oA fagr | wwy Ay
FT ATforey sqaraTd a3 SR 6 g
gt fgrgeara & o aga a3 spT
7 9t 5 ok a7 a@ & arow & feg
JIATAT & FAAT FT FATS HTHT FT
@14, gt A gy ot | & v wge
$F Fv T F7 9F 7 7 A IEE
AR TIT T3 T AV AERAT fqirezy
( production minister ) &mEa
F1 fazdy & &g & FTXE™ & NEw §
1% g1 &1 #1 e A FAT a2
& gaw g f agl & @ w7 q@e | s
ain g fe wmae A defufream
(Administration) ® gl
(Transport) 27t wfew & srm o
I9 qTE qET S ad g §
HfT agITIaTE)
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H @t wgwT o fafree amw
.M WY N A wfr § feR
AT 24T § |

ft oy feg (o1 -

W) ;oA g G e

dad gRr el § way § fv g
AT WY Y 7 o awe (Budget)
Y aga A1 foware(Rosy picture)
=Y g1 oA WA <o FwET A
# 9% g &, wo AwTT qTAY AT §,
ST 33,45% W 7 o g€ € A formd
§ o1 AEET ¥ @ § AR forad
3o s foggeta (Refugees) #t
AT €, FT 7 fege™ w9 W
Udr fere (Rosy picture ) 7
2wt @ F T A e o d

YRIF TR A Far O fe

(Rosy picture) & @t & |

&0 A, /9 € 9y, QU g
A aemradigl g o
% aoe & (Budget speech) #
@ 1A g fF ¥R 7E qfgee 3 Tord
g, 2R qfeeR 37 dwes (extend)
1 7fY, {33 #F WL T, HIT ¢
S FTEA qTT FTEAT T AT TR ATH
g | g gg ¥ O e (Rosy
picture) 7 &)

é

g9 & @9 QuAr gEd 7 IrEw
(time) ¥ R & #gr 1 IR g &9
1R3¢ N fod & @ wrew g
T OTEA 9T o qHET 37w arEw
T werfy ff | ag 3F § fF Aor v
qT §23F (77 per cent trains)ds
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T T weely § M e R o
X (war) & gag w1 6 e
(partidon) & wwg w1 ww &
A 3@ fie xed 3 iz (3 per cent)
vt g1 e o o aq 1R3¢
# ¢3°% 3 % Zrew (time) 9T woRft
fi T oy oY S Wi 1 W
Hizx Aot F wrare fow 0w AT gl
ANez (old) W & wmfew &
Y T AT Y IAraT W A G |

TR oy oY F oy & A F
famma &Y | grag I qar T
qT {1 qral & fo w 3o s T
Fore (allot ) far mr a1 o T
# ¢3 Ir@ war Fere (allot)
e § 1 w5 SRR F@
qratat &1 fadh Sy oy §r aff gefr
afex Fo defew (latrines) =%+
T |

T A IR e A F At F
FE 1 A AT @A & AR
7 g qar ) fF o iR s
I S g0 & feg w@r T 9,
I TH WIS 4R BT AT & 9
Fformarmn g @y fF
g iz ¥R & s e e g
YT 7@ 9T & 930 AT g &
foq @ mar g1

EATR TMYEIA AT 7 g7 o dewrent
97 @¥ (shade) *df § 1 < =g
e A QY IAHY AT v i T
Forarar aaar g& #mwd forg srare (allot)
fegr T &1 3IFF FNa A SO
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TTAr T 9% §¥F (shades) & fou
Sarer aeve (allot) feer mar &
ar & ag Fga § s e gEw WY
! frwra w1 Y 2 A e Tl
& wwY |

a & g9 gAR WY fawr &
St gad I T A § Ay 7€ ¢ fF 39}
ox frad (research) fawmr @ver &
ford fod ag g ¥y (IR
A whwg  (sleepers)®r AR I
(fire proof ) «@mr & T@d Ty
aga faw (saving ) &t

A AT T WY quE
(Budget) & favr 7 T3 gam ;'\ﬁ
AT Ry § 1 W frdom
FTTATAT § ITA IS {0 AT aF
qfeq 4 HfFa a9 & g ¥R g
i aq § | gAY Y ATy FioET
g % FTAR T FEH F 8¢ T
A7 Ifgr1 A gm ¥ & 5 gy
wftz (speed) aga @t (slow) %
I AT FH THAAT ANAAT F THI F
WA R G FA T T0T T G HHA
aT € w9 gd g fawre wear § e o
'Wﬁwwmzmuom
qF aY g9 7 a9y § IfFT o0 sfermr
¥ TR ¥ AT § | gHA AT &
AR F g AT A 1 A Ed fae
FTAT WY X 30 TR gt wY o
gW AT § 7 WA s I feg
W I AP 1 @ afew vt Ay
g9t (energy) &t wT IAwY A @i
‘qATd Arfd g AT W A cadefy
FEAR |

THY T T F FTCAT § AT o
F Qo T T TR & Hfew €7 TS
4 9 4 ) AR gATT e (target )
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& &Y (oY T ) oA F oy vy § e
gt 34 O 3 § A Qoo KT
wifgg & 1 g ox wffy g F
T (target) ¥t ) @ WS
¥ AV I Te (target) aw
Y 8T | 7g ¥ www A aff v
W T AR g 2@ 4 §
f oo g & g ot i ¥ 3@ FA Y
xR ¥ wAr g7 FT

w7 & @9 &1 (wagon) ¥ IR
% #g3 ¢ s =T gorTT & (wagon)
9 T & ¢ (import) & &
T 00 HfESRT HieT Ao wrEA o g
T & N (import) ®& § |
5 g 7g A @y § O gurw ofr 7%
oTEaT € fF 7w T T oAl qx 3fae
(travel) 7 w31 9 i faelr & s
frasr gw afgw s qF & 979
gF alt g afm s fggam
7 & dxr FeAr wifge 1 w@y gwTQ
oY TIT ATEL ATAT § qE AN AT A
&Y 919 FATR ATTT AT FY T ZHAT |

TF T gAR G wET F g
TG w7 5 e s (Air
Conditioned) sk w2 =™

_ (First class) # sr&< @ =fgg)

IF AT T A &Y AT AT AL wAw|
7 aff srar | IfwA T A aiwR
G Y oy W R fR 29ss
FAT 93 Fore & Gfewe #faw (travel)
FQ@ § IR T o, dfve o,
e T AT 7T e (Air con-
ditioned ) #a ¥ fres T IX F
It 3 (travel )F & | fgrgeara
¥ frad st g2X ¥, Gfwe fore,
e feomw ot qare s (Air
conditioned) & ==& & IWF 2N
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[+ <smre fog ]
T T At o wor § o )
A g Q18 E FAT AT I FIH
Fwodr &1 g e & wfafata )
T ATEY TR q¥ FI AT ALE TR
¥ vqreT AW AT AR | W Fo

warew€raee (Air conditioned )arfx

ar a2 aefma @ W 1 fggE™
oF T e ¢ A gd e W A
FTET AT 2AT ALY | AT TAHT A FEAT
§ fr o wom T oF HT @R
o =44 ( Air conditioned
coaches) <& s xay FrE wTA TG
g1 s way arefrdl & fog g7 OF
F@ aefeE A gfear 1 s
o Fw |

arg & 9 I g & A
dFas 34 qod) § W 2 AT AT N
a7 A FAT | TR AT E
1 avir (bogie) &t @ # frwer orref
ow gare #9aee (Air conditioned)
# Firares T &, TF B T A1 fge
oy 3 o uw dfFe For & frhe
ot d) T Emg? Regw A
o Fore aret & foq oF anir (bogie)
Tt & e Qedw 341 ¥ -+ av
anir(bogie) =t & 1 @Y star fr g}
fafreeT amga #1 faaR & &7 @ &
Fo A qoT § dfFe o9 AT @7 q,
2T AT FY IO ¥ A THT FET
(Air conditioned)#Y aoT & faraeft
T AT QI IAAT HSBTE | A T
are aq< 9@ (upper class)
w7 (lower class) #t ot vy
AR g & W g Ay A faege
fF g
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T & A7 AW ¥ LB @AY TH
qrefT A FT ST ATHIRT FIAT =ATGAT
g1 TR go fo ¥ a1 4f fgd
fergeam # ¥ UF gewER T qET
£ forew fod wrf ¥ ovem 7l
gt fafreT s 7 s A F0a
€3 o8 Toar ¥ e (budget) #
v § forad fis ST &< (survey)
g o, ux fr e @ & fod & o
wa #1 ufede  (estimate) &
3fww, star & ok fre® omw o=
7 &g i & vy § &Y qo #Y aorr
oY T g U F 9 Ao
9T FTH EWM, a7 AGLATT HH AR
Y fafree arga ot ot go wfaag
9T T T, gATaaArdr 7 g, afew wwar
& ¥ $9 st g A 1w Wy
FFHAIAINY IoF | PRI
ey ¥ ST AAY & Ay qer Ay v
# WA @ ¥ sae (join) wX
& @ 39 ¥ go fo w7 UF Ay «T
ITHRTT AT |

@ A § R & AR F www
oTEAT § | FTE ¥ qfeer w4 § &
9T A R § | AT FT A X
A ge i 99 F ¥ @ Sewr 9%
fecge w{jds  (shed) =& &,
% oA 9 arar &® (shed) &
A Hewd o /e dR | A
TS g1 FF wei § arfaa s qravar
TR go fo # T § AT AT &
Sfirr ey A S A SRt & 9w
¥ TS A AE TN | S
FT DHTHH AT TTAT T § AR @ q%
(shed) !& o= & =g & miPrl &
e &9 Zeft § AR Feh F orgt B
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T sy S &, @ T W
e dar w0 i & da g S
wgt @ (shed) =& &1 &
# ooq WAt wEEw ¥ wgw fr aelr @
W& agi e fT  (shed) s=F &
Fraeawar #Y gfF w3

Fuw e & qary FT0E | F
AT AT WY A & ATTHT AT ST IS
FTAT ATEAT E | agt 7T & (wagon)
*Y groT 78 § f5 s &= ( wagon)
FoT ¥ I E Ag N §F TrowH
AR Mg & v fod o &1 Faw
# ( wagon) FoFd ¥ wOT AL
A a1 ey § A fad wmd d )
Mg aAPT I fm v o
ARG EAR o o F Iy #Y TIEY
(industry) fazamgzr ¥ &1 &r
fggeam & srast v (industry)

TF § W W E, faagr @

w78 fosd e & Mag av preww
7 o o § O 7F ¥ frad o & 13
THNEITA AT M@ ACARAE | §F
aoTg & g qo o A wTw FY frRT
(industry) Tag ) Wr g | ™ #
[T =7fEd |

TF A & A FE o
Fond ¥ facarge & 9 femda (dis-
tance) g I9Y FoFT ¥ FTa # oY
feada (distance) & = #w & | 3fw
S qle #7 g o ¥ farEmge
ST § ar favamge ¥ wowd omar §
I9FT A0 (charge) @t ¥ §, ¥fww
FAT A Ford ¥ g o sde
<o #r> % § wasr wt(charge)
AT E | X AL ¥ AT FT A
= <ot (industry) @ WX &
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oW & ST AT AL A
e & X fufreec aga ¥ ord F€m
fir argd= (mileage) #Y ¥ (rate)
®7 TET § &Y T AT #Y Ao (mi-
leage)®w & & fammgr 1 W W
(rate) & 3w & @ #r Fw Fad | TF
weT #1 fwiw (preference) AT T
FaR g & dwiw (preference) T

&, ug faege sqfaa €

T Tl & Ay WY a9re (budget)
St g AR ST fear T @ 9w &
fod gr oA X &1 WX faex A

g e &7 W 7 AT o
g o @ == (industry) ®
foraam oY gw dwed e (expand ) #X @®
FBT & | §9 T F A W I qOC
(budget) % foa frT wra AATE |

Shri Veeraswamy (Mayuram—Re-
served—Sch, Castes): Sir, I thank you
for having calledq upon mge to speak
on the Railway Budget. I wanted to
speak on the President’s Address, but
I could nott I made an honest
?ttfmpt to Ret a chance but miserably
ailed.

I want to tell the House that the
Ministers can look up to us for real
co-operation and real help. This side
alone can shape the policy of the Gov-
ernment and increase the efficiency of
the Ministers. I would therefore request
the hon. Ministers to look up to us, and

‘not to that side, for help. Because, if

they look up to that side for any help

-they will be lost miserably.

The railways are the greatest nation-
al public utility concerns. They are the
biggest employers. And without the
railways our national economy will go
down. So the hon  Mipister for Rail~
ways ought to be more responsible and
more sympathetic towards the peuple
who are- employed in the railways.

Our Railway Minister, the hon. Shri
Lal Bahadur Shastri, did not conceal
some truths; during the course of his
speech on the Railway Budget he did
not hide certain facts. 1 want to refer
to some of the salient points to which
he referred during the course of his

speech.
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First of all, he referred to theft and
corruption existing in our Railways.
Everybody knows that corruption and
theft are rampant in every Railway,
and our hon, Railway Minister has pro-
mised to take action to eliminate these
menaces of theft and corruption. He
has stated that he has consulted the
hon. the Home Minister and that the
Home Minister has consented to appoint
a senior officia) of the Home Ministry to.
go to the headquarters of the six railr
way systems in India with a view to
devising, after consulting the General
Managers and the State Government
officials, effective preventive measures
to combat this menace.

With regard to the complaints about
delays in payment of money and grant
of leave and passes to Government em-
ployees, our Railway Minister has ex-
pressed his regret. He said, “Presistent
complaints have been received from
staff regarding delays in payment of
monies due to them and in the grant
of leave and passes”. I do hope that
the hon. Minister for Railways will
issue definite instructions to the railway
authorities and ask them not to be so
unsympathetic towards the railway
staff as to make delay in payment of
monies due to them and also in the
grant of leave and passes.

Regarding redressal of grievances the
Railwav Minister said during the course
of his speech, “I would not be far
wrong when I say that if they have not
got all that they demanded, etc.”. And
so at least in the future I do hope
that the Railway Ministry will do all
in its power to redress the grievances
°£ the railway stafl.

5 pM.

The time at my disposal is very short
and I am sorry that I am not able to do
justice to all the points which I wanted
to make. I shall, however, touch upon
very important points. I am so sorry
that the hon. the Railway Minister has
not even expressed his sympathy for
the sufferings of the railway staff
affected by the cyclone that occurred
on 30th November, 1952 in the dis-
tricts of Tanjore and Tiruchirapalli.
Of course our Deputy Railway Minister,
the hon. Shri O. V. Alagesan toured
the entire areas affected by the cyclone.
He saw the conditions of the railway
workers and labourers and he con-
sulted the ufficers there and he noted
down the damages caused by the cy-
clone but what I want to say on the
floor of this House is that the hon.
Minister for Railways should have ex-
pressed his sympathy for the sufferings
of the people and also given an account
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to this House of what he has done to
alleviate the sufferings of the railway
staff affected by the cyclone.

The Minister of Rallways and Trans-
port (Shri L. B. Shastri): I have said
80 in this House, I think the hon,
Member does not remember it.

Shri \"eeraswamy: I appreciated the
Minister's expression of certain salient
features but I have also got my own
grievances against the Railway Depart-
ment. Thex;e are so many anomalies in
the recruitment and fixation of pay
and also in the implementation of the
recommendations of the Central Pay
Cqmmxssxon. Candidates who were rec-
ruited as relieving clerks, were given
training in coaching goods, in tele-
graphy, clerical work in trains and also
ticket examination. If anybody fails in
any of the examinations, he was sent
out. He would not be retained in ser-
vice. The Central Pay Commission fixed
the pay for the commercial clerks in
the railways as Rs. 60—4—120—5—
150 with effect from 1st January, 1947.
For relieving clerks, the pay was fixed
as Rs. 55—3—85—5—130. I want to
tell the House that from the middle of
1948, relieving clerks, i.e.,, candidates
who were recruited as out-door reliev-
ing clerks and ticket examiners have
been drawing their pay in the scale
of Rs, 55—3—85—5—130 but coaching
relieving clerks and goods relieving
clerks are drawing in the scale
of Rs. 60—4—120—5—150. The gen-
eral relieving clerks (Trafic) who
have been in service before 1948 are
drawing Rs. 55/- at the start. Candi-
dates whp were recruited from the
middle of 1948 and who were trained
only in a particular branch of line are
getting at the rate of Rs. 60/-p.m,

Then, I come to the Material ins-
pectors. In the Golden Rock Work-
shop in the Southern Railway, there
are three categories of Inspectors, i.e.,
Material Inspectors, Water Works
Inspectors and Permanent Way Inspec-
tors and the Central Pay Commission
fixed the scale of pay for the Material
Inspectors at Rs. 100-—185. Even this
is not implemented by the authorities.
Material Inspectors are under the cate-
gory of supervisory staff and the super-
visory Chargeman in the workshop has
been placed in the grade of Rs. 150—7
—225. The Inspectors. ie., Water
Works Inspectors and Permanent Way
Inspectors have been getting the scale
of Rs. 150—7—225. The Job Inspectors
who are employed in the Perambur
Workshop at Madras also have been
getting pay in the scale of Rs. 150—7—
225.
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There js a Railway High School at
Golden Rock and the Central Pay Com-
mission fixed scales of pay for all the
staff in that High School but only for
L. T. Assistants and secondary grade
teachers, this pay system was imple-
mented. With regard to higher grade
teachers, the pay system was not im-
plemented. With regard to L. T. Assis-
tants and secondary grade teachers,
the pay system was implemented from
1st January, 1947 but with regard to
the higher grade teachers, it was im-
plemented only from 24th April, 1950.
Subsequently, normal rules were ap-
plied to the higher grade teachers,
and their pay was fixed. They were
drawing in the scale of Rs, 50—90 and
when this system was introduced, the
railway authorities should have treated
the diflference in pay as personal pay.
This is well known to everybody but
in the case of higher grade teachers
in the Golden Rock High School, this
was not observed. Why so?

I want to say a few words about
representation of the Scheduled
Castes in the Railways. The cause of
the Scheduied Castes is miserably ig-
nored in the railways. I am sorry to
tell the House that there is not even—
so far as my knowledge goes—a single
Scheduled Caste Gazetted Officer tn
the Southern Railway and I request
the hon. Minister and the Deputy
Minister to go into this question and
see that the Scheduled Castes are also
represented according to their popula-
tion and according to their conditions
in the spciety, not only in the soclety
but also in the econumical fleld, in
political field, in the educational field.
I do hope and trust that the Ministers
concerned will look into these points
and see that, in the course of the
coming financial year, the Scheduled
Castes are properly represented in
the railways in 'all departments and
especially as Gazetted Officers. I want
to know from the hon. Minister how
many Scheduled Castes candidates are
working in the Indian Railways as
Gazetteq Officers,

In Trichinopoly, more than three or
four thousand people are emoloyed as
temporary servants for a
Even those whp have but in service
for more than five years are still con-
tinuing as temporary. People are
recruited for a particular work and
after that work is finished, they are
asked to do some other work and they
are continued in service. If they are
continued in service for more than
three years, I request the hon.
Minister to place them as tempo-
rary servants. Why should they
be treated as casual labourers
and not even as temporary ser-
vants? And so what the Rail-
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way Department should do is to
see that the casual labourers who have
been 1n service for more than two
years should be appointed as tem-
porary servants. Our Railway Min-
ister said that he wants to streng-
then the Watch and Ward so
that thefts can be avoided and
also the railway stations can be
looked after properly but when the
Watch and Ward staff are being kept
as temporary servants, how is the Min-
ister going to make them efficient?
The Railway Minister said that he is
going to give promotion to the railway
staff according to seniority. If that is
observed, many of the people who have
been in service for a long time will be
elevated and I do hope that the Rail-
way Minister will give definite instruc-
tions to the rai'way authorities not to
overlook their cases in regard tv pro-
motions. If promotions are made
according to senjority the grievances
of many of the staff will be redressed
in a very short span of time. I hope
that the Railway Minister wil] imple-
ment what he has said in re-
gard to the promotion of the
staff according to seniority, I ve-
quest the hon. Minister to give his
attention to all that I said and rectify
the defects 1 pointed out. With these
words, I conclude.

Shri L. N. Mishra (Darbhanga cum
Bhagalpur): I rise to congratulate the
hon. Railway Minister and the Govern-
ment for the notable results they have
achieved in the working of the Indian
railways. To my mind, much headway
has been made since the beginning of
popular control over railways and
feel that the day is not far off when
our railways will line among the best-
run railways of the world.

You know, Sir, that the railway
system in India was originally incor-
porated as a company only and the
different undertakings were indepen-
dent in their own spheres with differ-
ence in their approach to the prob-
lems and methods of solving the prob-
lems which fesulted in conflicts on
occasions. With the implementation
and successful working of the re-
grouping plan, the whole railway sys-
tem of India has been integrated into
one coordinated sysiem and I feel
that administrative convenience, with
ultimate economy anAd operational effl-
ciency hag been achieved by this re-
grouping system.

The progress made by our railways
in the matter of being self-reliant for
their requirements in coaches, wagons
and locomotives is a matter to be proud
of. I feel that the Indian railways will,
in no time, be able to meet their nor-
mal annual requirements from indi-
genous production. Therefore, 1 wel-
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come the provision of 79.61 crores on
this account. To meet their normal
annual requirements from indigenous
production will not be a minor achieve-
ment for our railways and it will
be a2 thing to be proud of.

Hailing from the State of Bihar, I
must express my sense of deep grati-
tude for sanctioning the rail-cum-roaa
bridge over the Ganga near Mokag
meh. The construction of this bridge

will revolutionise the entire economic .

life of North Bihar and will open a
new chapter in the transport history
of Bihar. It will fulfil a long-felt
need of that area

I would also like to express my
sense of appreciation for the working
men in the railways. It is only because
of their sincere efforts, hard work and
co-operation that normal life has been
restored in the railways. I think there
has been a marked improvement in the
travel facilities in the railways and
the credit for that goes to the men
working in the railways.

I would like to say a word about
our financial position also. It is cer-
tainly discouraging to find that the
revenues in our railways show a
downward trend after years of high
earning. But, keeping in view the
economic activities of the country, the
situation, to my mind, is not very bad
or discouraging. The economic activi-
ties of our society have changed and
naturally the results are there. But,
what I would like to point out is this.
At the present time, there is a grow-
ing competition between the rail and
the road. You, Sir, are aware of the
fact that various States have been en-
couraging the road transport on each
and every line. I am never against
giving more transport facilities to the
people. But, our country cannot bear
any competition between the rail and
the road. This trend in our transport
system should be discouraged, else, we
may be faced with t lg’s_ame problem
that confronted the U.K in their trans-
port history.

I would now like to draw the atten-
tion of the Government to the urgent
problems of my home State of Bihar,
especially that of the Kosi region,
Darbhanga, Purnea and Saharsa dis-
tricts. Not many vears before, this area
thad a net work of railway lines and it
was economically and commercially
prosperous and it thrived a  great
deal. But, the recurrent floods of the
Kosi dislocated the entire commerci-
al life and brought disaster to this part
of the country. The present position is
that in an area of 3000 square miles,
with a population of one and a half
millions, there are hardly 25 miles of
railway lines. There are no places in

23 FEBRUARY 1953

General Discussion 790

this area which are less than 30 or 25
miles from a railway station. Today
a letter takes ten to fifteen days and
a telegram even a week to reach this
part of Bihar. I may say that this
area is free from Kosi floods for the
last 15 or 20 years. And nothing has
been done in this area for the
restoration of the railway lines. I feel,
from the point of view of rehabilita- ,
ting the economic life of this part of
the country and from many other
points of view, the restoration of the
old railway lines is not only desirable
but imperative, That would relieve the
hardships of the peop.e and also pro-
vide a means of transport to the jute
growers. There has been a chronic
complaint that the jute growers are
etting an unremunerative price. The

entral Jute Committee of India had
also made certain recommendations to
improve the transport facilities of this
area. I feel that the restoration of the
old railway lines in this zone will pro-
vide an incentive to the jute growers
and will also fulfil a long-standing
demand. Strategically also, I feel that
restoration of .the railway lines is ur-
gent because this area lies at the ad-
joining Nepal territory to ich we
have no means ot access. I seek your
permission, Sir, to suggest for restora-
tion of a few lineg in this area: (1)
Forbesganj to Raghopore, (2) Supaul
to Chandipor, (3) Jhangharpore to
Lokahazar in Bihar.

I may say here that this proposal
has been before the Government for
long. But, the work has been stopped
on the plea that nothing could be
done till the Kosi is bridled. The con-
trol of Kosi river is a far erv. T do not
think there is any justification for our
Government to drip every act of pro-
gress and development in this region
on the plea of Kosi control. I feel that
those areas that are free from Kosi
floods should have the normal means
of transport and communication.

Lastly, 1 would like again to con-
gratulate the Railway Minister for
the progress that this Government has
made in the matter of railways. It is
heartening to see that this year com-
pletes a century of the life of our rail-
ways. These 100 years have been a
perind of success and progress for our
railways. I think our railways have
been dynamic and have been. able to
meet the needs of the hour. I also feel
that the Indian railways will be able
to fulfil their appropriate role in the
new economy of free India and will
delightfully share the heavy responsi-
bility that the National Plan brings
forth for them.

Shri G. R. Damodargn (Pollachi): 1
would like to pay my tribute t, the
Ministry of Railways for the very real
budget presented for the coming year.
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Considering all the aspects of the pro-
gress made by the railways in our
country, I think we have reason to be
satisfied. It might be that we have not
achieved ali the things that we aimed
at, or all the perfections desirable, but
that we are making progress in the
riﬁht direction cannot be denied at
all.

. It 'would seem from present trends
in passenger and goods traflic earnings,
that the prospects of larger surpluses
would be on improved efficiency of
operation and greater economy. We
know there has been in past years
steady improvement in operational
efliciency. Bottlenecks on account of
shortage of jocomotives, wagons and
coaches have been eliminated to a
certain extent. And the most encour-
aging feature is the progress we are
making towards self-sufficiency in
engines and rolling stock. We have
our [actory at Chittaranjan which has
turned ont 49 broad gauge locomotives,
and is making at present about 70 per
cent, of the components of the loco-
motives. Il is a matter for congratu-
lation that we are pruducing more than
half the components that are needed
for the locomotive engines. But, then.
it might be possible, if proper inves-
tigation is made, also tp manufaciure
the other 30 per cent. of the parts of
the locomotives. There might be some

industries—I am referring t; engineer-

ing industries—which have made great
strides in our country during this short
period, and we also have the best iron
and steel manutacturing industry in
our country. The difficulty might be
that some parts or components are not
being manufactured at all in
our country, because the indusatries
might not know what exactly are the
needs of the railways. Perhaps, if the
engineering industries and the iron and
steel industries are consulted by the
rai'ways, they mizht be possible to
produce, with their surplus capacity,
all the parts required to make the full
unit of the locomotive. The Tata Loco-
motive '"Works is also manufacturing
metre gauge locos, and’ when they
reach their full production, the country
will be self-sufficient in regard to
normal annual replacements. Irrespec-
tive of the cost of production, this
goes a long way in improving the
economy- of the country, in providing
employment and saving foreimn ex-
change fqr other more important needs.

The coming year produces many
major changes. especia’'ly in South
India where I come from. Except the
eonstruction of the Quilon-Ernaﬂulam
link and the restoration of one or two
dismantled railwavs. there does not
seem 8 be much work going on, es-
aeciauy in the rectoration of disman-

ed rallways. These dismantled rail-
ways were there once and people

486 PSD
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ih those arean were used to
these railway transport comforts,
and I feel strongly that some kind of
a special priority must be given, and
some of the other dismant'ed raiiways
in South India should be restored.

Amung the big projects to be survey-
ed during the coming year is the direct
railway link ibetween Hassan and
Mangalore in South India. This, again
is a right step, and it will be of
great advantage in speeding the move-
ment of passengers and goods between
}hgi West and East coast of South

ndia.

One must be satisfied with the sub-
stantia] imwrovements in the ameni-
ties to the lower class passengers.
The gradual and-speedy change from
the threc different classes I, II and
III to oniy two, lower and upper

classes, is one of the features for which

the Miuistry deserves our congratula-
tions it is. of course, very easy to
criticise, but 1 do not see any other
alternative suggestion coming {from any
of our friends. The Minister can take
legitimate pride a'so on the excellent
relations that exist between the work-
ers and the management, as this is
a major utility industry in our country.

I would like to make a reference to
the cuestion of traffic towards the south,
i.e. Madras and bhevond especially, in
industrial raw materials needed to keep
industries going. We in South India
have to depend on North India to get
the very ossential raw materials like
iron and steel, coal and coke.. and all
these materials are controlled commodi-
ties. The industries get their quotas
and licences from the controlling au-
thorities and the time is specified with-
in which to make use of the permits.
And i4 happens— actually it has hap-

oned on more than one orcasion—that
due to the non-availability of the
Wwagons, the permit lapses, This has
even threatened the closing of some
of the factories. Therefore, it might be
very helpful if some spccial considera-
tion of priority is given in making
wagons available for the transport of
these raw materinls which have to be
{noved to the proper places !n proper

ime.

Another important point I would
like to touch upon is the speed of the
trains. If we take into consideration
the speed of the long distance trains—
the grand Trunk Express or the main
trunk trains between Bombay and
Calcutta, Madras and Bombay or the
Trivandrum Express in South India—
it ordinarily works up to not more than
30 miles an hour. There might be
some technical difficulties, but 30 m,
p. h. in these days of technology and



708 Railway Budget—

[Shri G, R, Damodaran]

science is a bit too low. Time is s0 very
important that some of us feel that
travelling time must be saved to a
large extent, and if we could somehow
or other investigate these difficulties—
perhaps they may be technical—and
take steps to speed up the trains, then
it might very well be a very good pro-
gress made in the right direction,
because the average speed in the other
countries works up to anything bet-
ween 50 to 60 m. p. h. '

In addition to this, the waste of
time in stopping stations also helps to
reduce this average speed. I am just
wondering if we cannot devise some
ways and means to reduce this time
of stopping in stations, by some kind
of a co-ordinated help from the staff
concerned. That also would help to
increase the average speed of the
trains, and as a result we would be
able to reach longer distances in lesser
time than is actually the case now.

Finally, I would like to make a refer-
ence to the naming of the new stations,
because I happen to come from that
particular place where a railway line
has been built and a new sration is
being put up. As far as I could remem-
ber, the name of the station is ‘Peela-
medu’. The Postal, Revenue and other
authorities spell the name as ‘Peela-
medu’, but when I went to see the
name on the railway station, I
found that the spelling wag ‘Pilamedu’.
I do not know how this spelling has
been found to be correct.

Shri Nambiar: In spite of Mr. Ala-
gesan?

Shri G. R. Damodaran: I would like
to request the Ministry and the depart-
ment concerned to investigate this
matter and change the spelling in the
name of the station.

Once again, I pay my tributes to
the hon. Railway Minister, and the
departments concerned, for the very
good general and all round progress
shown by the Ministry of Railways.

Shri N, Sreekantan Nalr (Quilon
cum Mavelikkara): It was with trum-
pets and fanfare that the Railway Min-
ister presented his budget. When 1
heard the loud cheers that resounded
from the Congress Benches, I was
misled to believe that after all the
Congress men did really feel that the
budget was some thing extraordinary.

When I came from the South Avenue

the next morning in a bus, the conver-
sation veered round to the hon. Minis-
ter's speech, A very venerable grey-
haired Congress M.P. remarked in the
bus ‘It seems everything is ok. with
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the rallways, if you hear the Minigter.
But as a matter of fact, if you want to
travel from Delhi to Gauhati in Assam,
it will take five days, even by the fast-
est train’. (Interruption.) That is what
he said, and I am just quoting him. And
then he added, that if some of the
M.Ps., like _Rishang Keishing, want
to go to their constituencies, or homes,
it would take another ten days on foot.
That is the travelling conveyance in
our country, and yet the Railway
Minister comes out with a profound
speech and everybody cheers him. His
voice choked vut of sincerity of feel-
ing, and he says ‘Oh, Lord! when will
our country return to normal decent
methods of travel?” Considering the
whole thing, I too have to offer only
that remark ‘Oh, Lord, when will our
country come back to normal decent
methods of travel?” I do realise that it
is a very stupendous task. But we have
to gird up our loins and start working
sincerely and effectively.

I feel that the Railway Minister is not
quite equal to the stupendous task that
has devolved on him. It seems that
like his figure his vuice is also too weak
to be effective among hig tall colleag-
ues, and much more so with the powers
that be, who are putting through the
Five Year Plan. According to his cwn
admission, only Rs. 400 crores have
been allotted for the railways. Out of
this, Rs. 320 crores, he has to get from
the railways themselves, and, he gets
only Rs. 80 crores from the General
Revenues. The hon, Minister himself
has admitted on page five of his speech.

“Out of the total allotment of
Rs, 400 crores, the Railways have
to find Rs. 320 crores from their
own resources, but a decrease in
their net revenues as a result of
the recession in passenger earnings
may cut into this amount which
the Railways have to provide....
Indeed, only if more funds were
made available to us, we could go
beyond what we have so far plan-
ned and take up g few more ur-
gent works and projects, We our-
selves are keen and anxious to do
80, but I am not unaware of the
problems facing the Planning Com-
mission. Their responsibility in the
matter of allocation of resources
for the development of other sec-
tors of our economy is equally
great. The bulk of Rs. 400 crores
allocated to the Rallways will go
towards rehabilitation and im-
provement of existing machinery
and equipment. The expenditure
on the extension of rail facilities
during the next two or three years
will, therefare. have $0 be Mmited
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to what is absolutely essential. The
development of new railway facili-
ties will have to be dovetailed with
imdustrial and other developments
contemplated in the Plan.”

Is there any further evidence required
of the impotency and helplessness of
the hon. Minister than these very
-words? Only a paltry sum of Rs. 20
crores has been allotted for building
new lines, and when I looked into
the schemes, I found that only Rs. 13
crores had been allotted as such, This
certainly is not a very happy picture
-of the future prospects, especially
when we think of the old gentleman's
temark, about the railway facilities
that prevail in the country for the
travelling public.

Now, let us come to the actual
working of the railways. The basic
principle on which the budget edifice
hag been built is rather erroneous.
©On page two, it has been stated:

“It seems that passenger traffic
which had reached its peak in
1850-51, is adjusting itself to a
normal level along with the resto-
ration of the post-war inflationary
economy of the country to equili-
brium,”

I think that is at best a wishful think-
ing. The national economy is not com-
ing back to equilibrium, And we can-
not hope that the passenger earnings
in 1953-54, would be at the same level
as it wasduring the current year. The
wholesale price index for January,
1953 was 3717.5, whereas it was only
1953 was 377°5, whereas it was only
therefore become higher, and also the
cost of living, The poor millions have
lost the capacity to spend, and there
are well-nigh famine conditions pre-
vailing in most parts of the country.
Hence this fall in passenger fares is
bound to be there.

The second and basic error in the
anticipations oi the budget is its re-
llance on the imaginary, steady heal-
thy trend in the industries, Sir, you
know that the Coir industry has al-
most collapsed. You know the tea in-
dustry is facing serious difficulties. The
textile industry also is not looking up.

An Hon. Member: Handloom in-
dustry?

Shri N. Sreckantan Nair: The hand-
loom industry is gone. Then the Indian
::‘aomc indus:.irty isThmeetiriiz lvel'y

competition, ere is large-
scale disbanding of workers from
simost every industry in this country
thereby pointing to a curtailment of
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production, Yet our Minister bopes
that he would get three crores of
additional revenue from goods traffic!

Under the circumstances 1 can only
say that the hon. Minister is living In
a fool's paradise. His plans are not
going to materialise and his so-called
surplus budget is going to end a defi-
cit budget.

The inefficiency of the administra-
tion in executing plany is another
point to which I would like to draw
the attention of this House. The much
boosted Chittaranjan works is a na-
tional asset. I am told it is so. Then
of course, the TELCO-—naturally it is
a concession which should be given to
the all-pervading influence of the
Tatas in the Congress machinery. But
let us see how they are worked. The
Chittaranjan Workshop only produces
70 per cent. of the component parts of
a locomotive. But what are the 30 per
cent. parts that they do not produce?
Naturally they will be the most techni-
cally important and perhaps the most
costly parts of a locomotive, I would
also like to be informed by the hon,
Minister what exactly are the respec-
tive prices of the components produced
here and the components brought from
outside. I feel, naturally, the 30 per
cent. parts are more costly than the
70 per cent. produced here,

Another aspect to which I would
like to draw the attention of this Gov-
ernment and this House ig this. I do
not understand a planned economy in
which things are left to the titular
deities of the Ministers or left in the
lap of fortune, I am really surprised
to hear that the production schedule
of the Chittaranjan Works has been
held up because they do not get spare
parts from outside. I do not understand
the policy of a Government which does
not get sufficient spare parts at least
for a year to carry on production for
one year, and then just turns round
and says: ‘Our production has been
held up’. At what time? At a time
when a third world war is certainly
darkening the horizon, you come to this
House and say: ‘We do not get spare
parts’. What is going to be the fate of
the Five Year Plan, what is going to
be the fate of this country, if this is
the sort of administration that is carri-
ed by the authorities? (Interruption).

I find Rs. 15 crores for Chittaranjan
and two crores for TELCO are set
apart for achieving self-sufficiency in
the matter of locomotives. If tomorrow
some foreign country refuses to supply
some parts—which i3 very possible—
we will not be able to put a single
locomotive in the field. Then what s
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the good of having such factories at
such a huge cost—I do not under-
stand.

Coming to the question of amenities
of course three crores have been allot-
ted this year. But three crores is such
& drop in the ocean, and the grievances
of the Third Class passengers are so
vast. They are supposed to have ‘drink-
ing water, latrines etc. Of course there
are water carriers as was pointed out
by some of our friends here. They go
about with some open buckets of
water exposed to all the germs that are
prevalent at the railway stations. That
is not a healthy method of tackling
this question. Drinking water should
be pure. The railway system should
safeguard at lcast that,

The mosy{ important question regard-
ing Third Class passcngers is the psy-
chological set-up uf the Railway Admi-
nistration. The rai'way officers look
down upon the Third Class passengers,
they hold them in contempt, and
naturally their interests are not safe-
guarded.

{MR. DrrUTY-SPEAKER in the Chair]

Until and uniess there is a charge
of attitude on the part of the railway
staff to the Third Class passengers, no
amount of amenities will be of real
benefit to them.

I am not surprised at the promotion
of the so-called Advisory Committees,
to the status of Consultative Com-
mittees. Why?—for a  democratic
Minister and democratic Government,
it is quite natural!

As to the working condition and
remuneration of Class IV employees,
I have got a good deal to say but I
may not find time to speak out. But,
one thing I have to say. The Railway
Board Member, the Chief Commis-
sioner and the Financial Commis-
sioner and other people get Rs. 4000.
More than four and a half lakhs of
Class IV employees get on an average
about Rs. 69. I do not understand why
therc shou'd be such a vast diffe-
rence between the lowest paid and
the highest paid men, Even in the
gso-called cavitalist countries like Ame-
rica, the difference is not more than
eight to ten times. Why should we
have this vast difference here? Why
should a Civil servant get more sala-
ry than the hon. Minister who is sup-
posed to control him, direct him and
even to punish him? I do not under-
stand that. The case of Class IV em-
p‘!t;yees has not been properly made
out.
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Now, I should like to come to the
question of South India. That is a
province that has all along been neg-
lected, Even Cape Comorin, a strate-
gic place is not connected by railway.
It requires only 50 miles of rail-road
from Trivandrum terminus, It has.not
been ingluded in the Five Year Plan.

Then coming to another scheme,
the Ernakulam-Quilon railway. It is a
wonder how that railway became
metre-gauge. All sectiong of this
House, especially from the South and
people from Travancore-Cochin, re-
presented both individually and col-
lectively that it should be broad-
gauge, I am informed that even ex-
pert opinion,—the Harbour Engineer,
Cochin Port and the Manager of the
Southern  Railways and  others—re-
presented that it should be broad-
gauge., becausa the mixed-gauge sys-
tem would injuriously affect the ca-
pacity of,the Cochin Harbour. On the
other haud. sumehow, by some wire-
pu'lings here and there the hon. Mi-
nister has been compelled to make it
metre-gauge, At what loss? You will
have to build another bridge at Al-
waye. You will have to build another
line from A'waye to Cochin, If it hac
been broad-gauge railway, with th
same allotment or much less tha
that we could have completed the
work. and it would have doubled the
passenger and goods traffic, I do not
understand who was responsible for
this buneling. I would expect the
hon. Minister at least to give us a
reasonable answer, I would also re-
quest him, if it is not too late, to re-
consider the quesiion and make the
railway once again broad-gauge.

Shri Beli Ram Das (Barpeta): Sir,
I bave seen many budgets but I con-
sider thic budget tn Le the best that
I have ever seen. In thig budget the
hon, Minister has tried his best tc
ameljorate the conditions of the tra
veiling public, He has provided for
large number of amenities for th
Third Class passengers who generalt
suffer the most. am particular]
grateful to him in that he has ar -
pointed a Committee to enquire int
the gricvances of the passenger
from Assam. and I hone he will giv
effect to the recommendations of thi
committee, yet to be made.

I am g'ad to learn from his speech
that from next year or so India will
not be required to import locomotives,
carriages and other rolling stocks.
This will not only save the country
crores of rupees, but it will also en-
hance the prestige of India, because
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it wi!l make the country sell-suffici-
ent in the matter of railways. I parti-
cularly congratulate him for this
that he is tryipg to Inujanise tne
whole railway system and this is not
a small achievement, -

Coming as ! jo trom a province
like Assam, wtich ‘;; mos. t::é:kwargi
from many points @#.vigw and parti-
cularly in point of cq‘mm?\ iestpns, 1
would like to draw his pointed atfen-
tion to hthe {,act tha}! tt;;; ;taeople o{
Assam have beep sutlering fo an
of communications for ocmﬂﬁ;w We
arc glad that Governmemty have cons-
tructed the Assam link line. But by
that link line one_ cannol come to
Delhi in lesg than four days. Not to
speak o. other districts, from Gau-
hati, which is the gateway of India
it requires four days to reach Delhi.
Passengers have to wait af Lucknow
for more than eleven hours, 1 do not
understand why Government have not
arranged a corresponding train from
Lucknow, This could have been done
very easi'y by this Government, if
they really cared for it. Besides this,
last year, I requested this Government
to open out a new railway line from
Pandu to Garo Hills. I particularly
emphasise this point, becdause Garo
Hills is a very backward district of

Assam. Sir you will be surprised to

learn that in this twentie.h century,
the people in Garo Hills are almost
naked. The womentolii only cover
themselyes from the waist up to the
knees, and males put on a cloth only
6% xX18* in size. This is not their
tault. The real diificulty is that thay
cannot sell their agricultural produce
4. proper price. First class pine app-
les, oranges etc.,, are bpeing sold for
two pice or three pice in the Garo
Hills, as there is no transport facility.
Similariy, articles like chillies which
are being sold in Delhi at 1upees flve
per seer are being so'd in the Garo
Hills for filve rupees only per maund.
Turmeric is being sold there for rupees
five per maund. The peovle of the Garo
Hills are unable to clothe themselves
only because they are mnot able to
market their produce. That is why
even today people are using barks of
trees to protect themselves (rom the
o)~ and the heat. It will not be a
losing proposition if the Government
opeus out a new railway to the Garo
Hills, because there is a vplqable
coalfield there. Therc are Silliminite,
Copper, ime stone and theé: fike in the
Garo Hills. There are valyable for-
ests also in this district. Not only
will the people of the Garo Hills be
benefited by opening out the new Rail-
way line, but the railway Department
also will ne benefited The Garn Hills
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abound in high clasg Sal forests, trom
which railway sieeper: can be supp-
lied to the railways for years to come
at a lesser cost. The railway quarters
in Assam are built with terai bam-
boos. The Assam Government has re-
quested the Centre to construct this
railway line, or at any rate to take
it up to the coalfields. The revenue
derived thereby would meet the cost
of construction. For waat of transport
facilities, Sal trees from which 15 to
20 sleepers can be turned out are be-
ing ‘sold at rupees five or rupees six
each. This is a great loss to the State
of Assam. :

During the last Budget Session, [
pointed out the sutferings of the
people of Assam for want of communi-
cation. They 'have to lift their com-
modities like jute and tea hy air ««
by steainer at a great cost. There is
a crisis in the tea 'industry today,
because they have to send their ‘tea
by steamer ata higher cost, or by
plane at an even more higher rate
besides -nany other ditilculties. 1 par-
ticularly recuest this Government to
provide railway space for the tea in-
dustry to enable it to take its tea to
Calcutta at' a cheaper rate. The fact
that the people of Assam are suffer-
ing for want of communication will
be evident from the fact that while
other provinces get cement at rupees
five or six per bag, the peop'e of Assam
have to pay rupees eleven per bag. The
railways are unable to give wagon for
importing ' cement from the fac-
tories in Bihar direct. The fac-
tory price of cement is only
Rs. 71 per ton, but the cost of trans-
port to Gauhati is Rs. 101, with the
result that when eement reaches Assam,
it seels at rupees eleven per bag.
If we are allowed to take cement
from Jaja or Japla or from other
places in Bihar by the link lineg the
¢ost will be much less. The Railway
freight of a maund cement from Bihar
to Gauhatj is 15 annas per maund,
whereas we have to pay Rs. 2/12/-
as steamer {reight from Calcutta to
Gauhati per maund. Last year, the
Government of Assam had to spend
Rs. 40 lakhs by way ot excess freight
for cement alone, not to speak of
other necessary materials like iron and
steel. So I request this Government
to take al] possible steps to relieve
the State from this drainage.

Sir, 1 am glad that th.s Government
has proposed to open out many new
railway lines in various parts of the
country. And there ar: other similar
propusals wh.ch are in 'he enquiry
stage. This bemy wie case 1 feel that
thev cou'd not have forgotten the
case of Assam. Assam s our bordar
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province.” We will have to bear the
brunt of the first attack of any in-
vagion, if there be any. The popular
front should also be kept in the mind
of the Government. Assam will ren-
der this country all possible help in
the case of an invasion, if you can
keep them in good humour because

you will get the willing cooperation,

of the people. I therefore hope that
the Government will take all possible
steps to develop Assam by opening
more new Railway lines.

Before I close there is one matter
which I wish to mention. The hon.
Minister must have received the reso-
lution passed by the Assam Provinci-
al Congress Committee in which the
Government of India have been re-
quested to give usual amenitieg to the
railway passengers in Assam. Besides
this there are some other points which
I shall just mention here, and
1 hope the hon. Minister will kindly
look into them and give effect to them
at any cost. These arc contained in the
latter portion of the resolution of the
Assam Provincial Congress Committee
which says:

. “The Committee thinks that the
following steps should be immedi-
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ately taken in the interest of o
cient and better management of
the Railways in Assam and with
a view to remove the legitimate
grievances of the peoplec of Assam
in the matter of recruitment, trans-
port and business facilities, etc.—

(1) Development of the Railway .
Workshop at Bongaigaon Station
of the North Eastern Railway.

(2) To select at least one mem-
ber from Assam in the Rallway
Service Commission. '

(3) To hold the competitive
examinations for 3rd and 4th grade
category employees for the Assam
Zqne at Pandu.

(4) To transfer the offices of
the Deputy Chief Commercial
Manager (Stores) of the North
Eastern Railway from Calcutta to
Pandu.

(5) To appoint one Deputy
General Manager with full powers
at Pandu.”

This is a modest request made by the
Assam Provincial Congress Committee,
and I hope the hon. Minister will find
his way to give effect to shis resolution.

The House then adjourmed il Two
of the Clock on Tuesday, the 24th
February, 1963.





